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TWENTY-FIFTH REPORT OF THE
COMMITTEE ON PUBLIC UNDER-
TAKINGS (1968-69)

SHRI GODEY MURAHARI (Uttar Pra-
desh) : Sir, I beg to lay on the Table a copy of
the Twenty-Fifth Report of the Committee on
Public Undertakings (1968-69) on Praga
Tools Limited—paras in Section IV of Audit
Report (Commercial), 1968.

FORTY-THIRD REPORT OF THE PUB-
LIC ACCOUNTS COMMITTEE (1968-69)

SHRI G. H. VALIMOHMED MOMIN
(Gujarat) : Sir, I beg to lay on the Table a copy
of the Forty-Third Report of the Public
Accounts Committee (1968-69) on
Appropriation Accounts (Civil), 1966-67 and
Audit Report (Civil), 1968 relating to the
Department of Food.

ANNOUNCEMENT RE GOVERNMENT
BUSINESS

THE LEADER OF THE HOUSE (SHRI
IAISUKHLAL HATHI) : With your per-
mission. Sir, I rise to announce that Gov-
ernment Business in this House during the
week commencing from 24th February, J 969,
will consist of :—

(1) Further discussion of the Motion of
Thanks on the President's Address.

(2) Further consideration and passing of
the Public Employment (Requirement us to
Residence) Amendment Bill, 1968.

(3) Consideration and passing of the
.Armed Forces (Special Powers) Con Ii un
ance Bill, 1969.

(4) Discussion on the Resolution given
notice of by Shri M. K. Mohta seeking

i proved of the Payment of Bonus
(Amendment) Ordinance, 1969 snd con-
sideratoin and passing of the Payment of
Bonus (Amendment) Bill. 1969.

(5) Consideration and passing of:—
(i) The Public Wakfs (Extension of
Limitation) Amendment Bill. 1969.
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(i1) The Limitation (Amendment) Bill.

1969.
(iii) The Indian Medicine and
Homoeopathy Central Council Bill,
1968.

As members are aware, the General Budget
for 1969-70 will be laid on Friday, the 28th
February, 1969, at 6.15 p.M.

NOMINATIONS TO THE HINDI
SHIKSHA SAMITI

MR. CHAIRMAN: 1 have to inform
Members that I have nominated Shrimati
Bindumati Devi and Shri N. K. Shejwal-kar to
be Members of the Hindi Shlksha Samiti.

NOMINATION TO THE JOINT COM-
MITTEE CONSTITUTED UNDER THE
SALARIES AND ALLOWANCES OF
MEMBERS OF PARLIAMENT ACT,
1954.

MR. CHAIRMAN . I have also to inform
Members that I have nominated Shri B. V.
Abdullah Koya to the Joint Committee of the
Houses of Parliament constituted under sub-
seciion (1) of section 9 of the Salaries and
Allowances of Members of Parliament Act,
1954.

[TjrE VICE-CHAIRMAN (SHRI M. P.
BHARO WA in the Chair j

RESOLUTION RE. DIVERSION OF

THE BULK OF FOURTH PLAN

FUNDS TO THE PROMOTION OF
PROSPERITY OF VILLAGES

SHRI1 M. RUTHNASWAMY
(Madras) * Mr. Vice-Chairman, thanks to tin-
luck of the ballet and also to beginner's luck,
because this is the first time I liuve sent notice
of a Resolution to be moved in this House, 1
have the honour o move this very important
Resolution :

"This House is of opinion that Gov-
ernment should modify the Fourth Five
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Year Pian so as to devote the bulk of the
funds available to tbe promotion of the
prosperity of the villages and the Tillage
population of India by providing for the
rapid promotion of literacy among them, the
building of rural roads connecting the
villages and the farms with the nearest town
or market, the sinking of drinking water
wells, the construction and reconstruction of
houses, the promotion of cottage and rural
industries providing employment for the
millions of unemployed and underemployed
of the villages' of India, and the
improvement of the organisation of
agriculture and methods of agriculture aiming
at the progress of the economic position of
the village population of the country/'

May I at the outset say that it is very
auspicious that I am moving this Resolution ia
the year which celebrates Mahatma Gandhi's
centenary because he was the first political
thinker in modern times who turned the
attention of the politicians and the people of
the country to the villages of India and called
upon the Governments to pay first and foremost
attention to the improvement of the conditions
of the villages and the village population of
India. India he said lives in her villages; India
is made of villages but our intelligentsia is
neglecting them. And among the intelligentsia
which is neglecting them I am sorry to count
the Congress Governments that have been
ruling the country for the past twenty years. I
would only remind Members tliat 75 per cent
of the population of India lives in villages. In
the 600 and odd villages of India there are
about 360 million people while in the 2700
towns in India there are only about 78 million
people. The fundamental industry ol the
country ts agriculture which everybody knows
is the foundation of all economic activity. It is
the prosperity of agriculture that founded
industries; it is the savings of agriculture that
has laid the foundations of the industrial
revolution in the West.

Now, how have the villages fared during
the pait twenty years? Take the matter of
literacy which is the foundation
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not only of political but of social and
economic progress. It is only when people
begin to leam to read and write that their
minds are open to new ideas, that their minds
are open to the caHs of social and economic
progress. Literacy stands at about 24 per cent,
that is total literacy and literacy among the
villagers is about half; that is, 10 or 12 per
cent And literacy among the women popula-
tion is about half of that. In this terrible
condition of illiteracy how can we expect any
social or economic progress?

The other thing needed for the development
of villages and the prosperity of the village
population is roads, village roads that connect
the villages and the farms of the country with
the nearest market town, with the nearest
highway or district road. As a result of all
development so Car, wo have about 250,000
miles of surfaced roads, pucca roads, whereas
the country requires about a million miles of
roads for economist?; and economic
experience have shown that in order that a
country may reach economic prosperity it
must have one mile of road to every square
mile of area. Now, the square mile area of
India is about a little mora than a million. As
against that we have only 250,000 miles of
roads.

Another source of prosperity, health and
strength of the village population is good and
decent housing. Now, according to the latest
Government reports, out of (>i crores of
houses in the rural parts, only 1} crore houses
are pucca houses, i\e., houses in which decent
living is possible. Therefore, there is a gap of
5 crore houses, which has to be filled, if the
village population is to live in decent
conditions, so that they may acquire the health
ard strength necessary for being efficient
producers.

Then, I come to rural industries wnich alone
can absorb the millions, the hundreds Of
millions of unemployed and underemployed
people in the rural parts. Even according to
the Fourth Plan—we have only a draft outline
now—only Rs. 370 crores are to be spent on
village industries, whereas the total amount
that is to be spent on industries as a whole ia
in the neighbourhood of 2,000 crores.
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[Shri M. Ruthnaswamy]

Regarding the solution of all these problems
a great idea was introduced in the first few
years of Congress rule, namely, the movement
known as community development. Even this
has been impeded. In the Second Plan we had
about Rs. 180 crores allotted to it. In the Third
Plan w, had Rs. 249 crores. In the Fourth Plan
only Rs. 260 crores haye been allotted for
community development So, in view of this
lag in the attention paid by the Governments,
State and Central, to the promotion of the
prosperity of tbe villages, the future requires,
the prosperity of the village population|
requires that the bulk of the funds available for
development in tlie Fourth Plan should be
devoted to the promotion of the social and|
economic prosperity of the villages of India.

Literacy requires a much more rapid rate of
growth. It is growing at the rate af one per cent
per year. At this rate we shall reach near I0O
per cent literacy, which the needs of the
country require, in about seventy-five years.
Now, unless we increase the rate of the growth
of literacy to five per cent gradually—next
year 2 per cent, then 3 per cent, 4 per cent and
so on—and unless we reach the rate of growth
of literacy of 5 per cent, we shall not be able to
reach the required goal of literacy in a
reasonable period of time, say, in the next 15
years.

Then, in regard to roads, there are about
5,00,000 villages, which have to be connected
with their nearest markets. We require at least
750,000 miles of roads in order to have a
satisfactory road mileage. Unless we have
about a hundred thousand roads constructed
each year we shall not be able to reach this
goal of road making in the near future.

SHRI JOACHIM ALVA. (Nominated):
May I just remind the hon. Member ? He is a
great scholar himself. He must have read
Liddell-Hart. He is* a great military journalist.
The German Generals had admitted to him that
they had found the roads in Russia hopeless,

[RAJYA SABHA]

that they could not reach their destination.
Even the Russians' say that they are backward
in regard to roads.
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SHRI M. RUTHNASWAMY : That is-all
right in regard to border roads. Let us leave
the border roads, but what about the roads in
the rest of the country ?

SHRI JOACHIM ALVA: Inside Russia.

SHRI M. RUTHNASWAMY : We are not
think of invasions, though, of course, there is
a possibility. It is only in regard to the border
that we may leave it roadless*, but the rest of
the country should be provided with enough
roads.

Now, more houses should be built. Unless
we build about 5,00.000 houses per year, we
shall not be able to reach that ideal of housing,
which is necessary for the promotion of the
health and strength of tlie people of the
villages. How can they produce more if they
aie livine in sub-human conditions ? They are
not living even in huts. The vast population of
our country is living in. hovels, which in other
countries would not be fit even for the housing
of cattle.

Then, drinking water. It has been ack-
nowledged that nearly #,00,000 of the
5,00,d00 villages are without drinking water
wells. How can the health of the village
population be promoted in the absence of
drinking water wells ? People talk of doctors
settling down in villages in order to secure the
health of the people of the villages. Having
trained them out of all sympathy with village
and village life, do you expect them to go and
Kve in tlie villages in the conditions which
prevail in these villages ? A much better thing
would be to improve the housing conditions, to
improve sanitation and hygienic conditions of
the villages. Destroy malaria by the methods
known to experts nowadays.

Then, with regard to small-scale industries
also, we must have a large number of them.
All (hese Government reports, which are foi
the promotion of small-scale industries, want
them to be established in each village, but
these villages are not economically viable. A
much better centre for the location of village
industries would be the site of the Panchayat
union consisting of about ten to twenty
villages. There the village carpenter, the
village blacksmith,
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the village cartwright, the village wheelwright
should be located and their methods
modernised. Give them modern tools,
mechanical tools, so that they will become
efficient providers of the industrial needs of
the villages. It is not an impossible idea that 1
have been suggesting. lThave come across the
great work done by a Calcutta social worker,
Mr. Jalan, who took up a number of villages in
the neighbourhood of Calcutta and asked the
villagers to help themselves, to improve their
living conditions. Ke got them to build roads
connecting tbe village with the nearest high
road. They contributed their labour, free
voluntary labour. They contributed their
labour to the building of better houses. So, it
has been done. It has been done by voluntary
work. What I am asking the Government is
that they should set an example to the people
of the villages by building roads, by building
better houses, by sinking drinking water wcDs
and call upon the people to help themselves.
The people of the villages are willing to give
their labour free in order to improve their lot
and it is this that ] expeet of the Government
to do, apart from spending the bulk of the
funds' available on tlie development of the
villages and their improvement.

Then, with regard to agriculture and land
reforms, the Congress Governments have tried
to pnt a ceiling in order to ensure a certain
kind of equality among the landholder. But
what has been done with this ceiling law ? The
big landowners got notice of the ceiling policy
in time and they began dividing their large
estates among their families, among their
friends, and thus defeat the whole purpose of
the ceiling laws. It is not a ceiling law you
wan*. It is a floor law you want, that is to say,
yon must prevent fragmentation of holdings
below a certain limit, below the 5 acre limit in
regard to wet cultivation and below the 20—
25 acre limit for dry lands. The fragmentation,
the subdivision of holdings should not go on
On the other hand these fragmented holdings
should be consolidated. What has been the
progress of consolidation of holdings ? There
are about 400 million acres of land which are
fragmented, and only a few thousand had been
consolidated, and that too in Punjab more
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than in any other Stale. Tbe greatest evil of our
land system in former days as weH as now is
absenteeism. The greatest evil of the zammdary
system was not the large holdings. Large
holdings in England have contributed to the
economic prosperity of the country. These large
landowners have themselves™ taken up the
improvement of the condition of their tenants of
their farmers, built decent houses for them.
They have been improving landlords. The
greatest evil in the Indian land system as" in
Irish land reform has been absenteeism. That
great evil has not been cured in spite of all.
your ceiling laws. Even ffie peasant landowners
of the small pieces of land which they are
allowed to have under the ceiling laws are
mostly absentee landlords For instance, the
mirasdan of Tanjore. I suppose the case has
corresponding instances j in other States. Most
of them are absentee landlords'. They do not
take a personal, intimate interest in the
improvement of their lands. Absenteeism
prevails to a certain extent among our ordinary
farmers. Most of them live outside their land.
They live in tlie congested villages and go day
after day to their farm in order to cultivate their
farm, losing so many man-hours per day.
Whereas I pleaded in one of my articles in the
papers that the old slogan 'land to the tiller"
should be supplemented by a more modern
slogan "The tiller to the Iand" because
agricultural work is a 24 hour work. The
agriculturist must look after the land day and
night. Things have to be repaired, the water
from, the channel has to be regulated, the
channel has to be kept in order. Rats and insects
have to be kept out of the land. Unless he lives'
on tbe land itself, unless the farmer has his
bouse on the lar|d, you cannot have any real
agricultural, development. That is what ii
happening everywhere. In France and Germany
the farmer lives on the land and is thus able to
look after his land most closely.

Finally. Mr. Vice-Chairanan, may I con-
clude by another quotation from Mahatma
Gandhi ? lie speaks" of an ideal Indian village
thus j

"An ideal Indian village will be so
constructed as to lend itself to perfect
sanitation."
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{Shri M. Ruthnaswamy] Merely resiling the
houses in the village in a straight line would
not go a long way to solve the problem of
sanitation.

"It will have cottages with sufficient light
anld ventilation built of a material
obtainable within a radius of five miles* of
it. The cottages will have courtyards
enabling house-holders to plant vegetables
for domestic use and to house their cattle.
The village lanes and streets will be free of
all avoidable dust. It will have wells
according to its needs and accessible to all.
It will have houses of worship for all, also a
common meeting place, a village common
for grazing its cattle, a cooperative dairy,
primary and secondary schools, in which
industrial education will be the central fact,
and it will have panchayats for settling
disputes. It will produce its own grains',
vegetables and fruits and its own khadi This
is roughly my idea of a model village."

That is the ideal that I am recommending to
the Congress Governments of today in the
States and at-the Centre. Improve the villages
and village population and you will improve
the economic and social and consequently the
political strength of the country. An Irish poet
sans that "a bold peasantry was a nation's
pride", but I say that it is not only a nation's
pride but it is also the country's surest
defence. The conscript armies of today are
built on the heroism of the peasants of these
countries. If our country is to be prosperous",
I think it is to the villages and the village
population of India that the Government and
the people must look.

The question was proposed.

SHR] BANKA BEHARY DAS
(Orissa): Sir, I move :

1. "That at the end of the Resolution, the
following be added, namely :—

"and this House is further of the
opinion that measures should be taken in
the fourth Five Year Plan to break the
monopoly in the economy, to abolish
feudalism of all sorts, to promote
regional balance, and to create an at-
mosphere of egalitarianism in the
administration."

[RAJYA SABHA]
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SHRI K. CHANDRASEKHARAN
(Kerala): Sir, I move :

2. "That at the end of the Resolution, the
following be added, namely :— "and also
the opening of Health-cum-Child welfare-
cwn-Matemity  Cectres and  Family
Plarlning Units ia villages or for groups of
villages."

The questions were proposed.

SHRI A. G. KULKARNI (Maharashtra):
Mr. Vice-Chairman, I am very happy that a
resolution has been brought mainly in
connection with the increase of funds when
the Fourth Plan is being formulated and is
going to be discussed, Ai this connection 1
fully agree that unless the Government
allocates more funds for the rural areas, the
unemployment and the social tensions which
are being generated thereby cannot be met by
any other political or economic strategy. In
this connection I will elucidate my point of
view particularly in connection with the infra-
structure to be built for industry, the structural'
organisation to be built for getting more farm
incomes' and the entire educational pattern to
meet the problem of the educated un-
employed.

Mr. Vice-Chairman, [ would like to say that
in the industrial policy resolution of the
Government of India of 1956 special mention
has been made that the total concept of
industrial development will be so arranged
that the village level employment in small-
scale industry anjd medium scale industry will
fit in with the total perspective which will
increase the per capita income of this country.
In this connection I may mention what are the
plan funds* during the last three Plans. In the
First Plan the large scale industries received
about 63.2 per cent and the small scale
industries received funds of about 38.8 per
cent. In the Second Plan the share of the large
scale industries including the public sector
rose to 81.8 per cent and the share of tbe small
scale sector decreased to 18.2 per cent. In the
Third Plan when the Government have got a
social aim and when they want a social
revolution the allocation for the large scale
sector is 84.9 per cent and to tlie
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small scale sector it is" 15.1 per cent. Mr.
Vice-Chairman, you will find from this that
the investment in the small scale sector
whereby the rural problem is to be met, i*
being neglected due to meagre allocations to
the small scale sector and also the village
industries' sector. I may also say that Prof.
Ruthnaswamy was very right when he said
that the allocation to village and rural areas to
create an infra-sTructure, whether it be on the
health ground for drinking water or on roads
or electrification, has to take place, if we want
to build up a resurgent country, with economic
development all over the nation. In this
connection, may | say that the Maharashtra
State has taken up the study of urban and rural
employment? As you know, Mr. Vice-
Chairman, perhaps, people are always
misguided that the Maharashtra Slate is very
highly industrialised. If you leave out Bombay
ond Poona, the industries in Maharashtra
State... Mr. Banka Senary Das, please do not
laugh, it is a fact.

SHRI BANKA BEHARY DAS: 1 have
got figures to show otherwise.

SHRI A. G. KULKARNI Excluding
Bombay and Poona, the others are industrially
backward. And it was found that about 28 to
30 times' more money is required to give
employment per person. They said that the
Nasik area and the other hinterlands like
Marathwada and Vidarbha are to be developed
and that this investment near Bombay and
Poona alone is very costly to the nation itself.
fully support the view that unless an infra-
structure is created for industries whether it is
the village industry or any other industry, it
will not crow. For that purpose, I would say
that roads are a must for this development.
There must also be electrification and health
centres. We have found that in the rural
centres whenever we start an industry, it does
not grow up on its' own because the infra-
structure is not developed. The postal services
and the telephone services are not there and
thereby the industry lags behind. I am not
against large industries or any bigger
industries or medium industrie*. 1 am not
against them. But what I want to plead with
this Government is that the Plan must be so
recast that more priority, along with
agriculture and irriga-
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tion, must be given to the small and village

industries. Otherwise, no fruitful develop-
ment of this country can take place. I can
quote certain figures' which are  really

revealing. [have got certain figures to show
industrial sectors by capital size and its
employment potential.  If you have got to
employ one person, the fixed capital to be
invested in the small sector is about Rs. 1,869,
in the medium sector it b Rs. 4.111 and in the
large Sector it is Rs. 16,937. Just see the
staggering figure. Then there is the value
added by  manufacture  per unit of
employment. That is also an indication how
the small sector industry stands on  surer
grounds.  The value added by manufacture
per unit of employment in respect of small
sector industries is  Rs. 2,200, medium sector
industries Rs. 3,800 and large sector industries
Rs. 6,000. There is aho the value added by
manufacture per unit of fixed capital because in
this country you are very short of capital and
resources. Any prudent Government or any
purdent parliamentarian will always think of
investing a little more money because he must
get the maximum benefit. The figures in this
connection* also are very revealing. The value
added by manufacture per unit or fixed
capital is Rs. 1.22 in the case  of small
industries as against 35 paise in the case of the
large industries. So you wiH see that a small
scale industry where onlv Rs. 1.800 are
invested is giving a value added by
manufacture per unit of fixed capital of Rs.
1.22 as against 35 paise in the large scale
sector. 1 have already stated that unless there
are large scale sectors, unless there are mother
industries, the small scale industries' do not
grow | know tbat. Having invested in the
three Plans to a staggering extent in the
public sector as well as in the private secto/,
there is now the very urgent necessity that
the small sector industry must get more than
priority necessity along with agriculture.
Otherwise, you cannot meet this problem. In
this connection, I will say that the total
industrial policv in this Plan period must
be so devised that the development of the
large sector, the medium sector and the small
sector as well as the agricultural sector takes
place.  When we speak of economic deve-
lopment, what do we find? We are discussing
here time and again about social
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[Shri A. G. Kulkarni] control on banks, the
nationalisation of banks and the increase in
monopolies. 1 do not want to repeat all those
things because I will consume my time. All
those very great people like the Birlas and th
Tatas are there whose monopolies have in-
creased. I have got no grudge against them.
Let them increase their industries. Let them
increase national products. I am one with
them. But the point is that when there is a
wide income disparity between the highest
man and the smallest man in this countrj', this
type of social tension is bound to grow.

SHRI B. T. KEMPARAJ (Mysore) : Who
is the highest and who is the smallest 7

SHRJ A. G. KULIOVRNI : The definition
has been made that one with an investment up
to Rs. 5 lakhs is a small investor, one with an
investment between Rs. 5 lakhs' and Rs. 25
lakhs is a medium person and one with an
investment of "above Rs. 25 lakhs is the
highest. You must know. anrf read all this.

Sir, what 1 wanted to say was that
monopolies are growing in this country. There
is no doubt about that. But what I am more
interested in is this. If this Government
through the credit institutions, the semi-
Government credit institutions, had wielded
their lever and control so that the small
industries would have taken their proper place,
this problem would not have arisen. About the
khadi and village industries of Mahatma
Gandhi's concept we have got full respect. But
I must say that modern technology is taking
place. A revolution is taking place all over. In
the small sector we have the electronics and
the aluminium industries; machine tool
manufacture is taking place in the small scale
sector where we have got a fully developed
technological base and the educated people
who are more and more going to industry are
finding a suitable avocation to show their
talent and take part in the industrial revolution
in this country and in the increase in the
national grosss output through industry. But,
having said all these tilings, I would say that
we have leaxnt from time to time through the
Industrial Development Ministry and the
Finance Ministry about opening entrepre-
neural opportunity for educated young men.

[RAJYA SABHA]
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The figures are very staggering. I am nol
gointg to quote them again here. But what
I want to say is that even that is not meeting
the fringe of the problem. During the year
1966-67 a new concept n that new

schemes were to be developed to get em
ployment for educated people- and all those
things'. It is all only a hope, or at least
a camouflage because if I quote the figures
here they will throw this theory or  this
policy of the Government to the ground be-
i. cause you know, Sir, how many educated
j graduates at least in the engineering sector
are there. There are thousands and thou
sands. And what are the results 7 The cre
dit institutions in this* country entertained
90 applications in 1966 and 123 applications
"in 1967. When there are thousands of
I educated young men who have got techno-
j logical knowledge, knowledge of eogineer-
i ing technology, knowledge of chemical tech
nology and technology of some other sort,
there are only 123 appl entertained
by the financial institutions. And out of them,
how many are sanctioned 7 Thirty-| ei”ht.
! Mr. Vice-Chairman, it is for this House I to
put the maximum pressure on this Go-I
vernment. This problem cannot be solved : by
giving only slogans. Slogans must be j stopped
and some concrete work, some j home work,
must be made by the Planning ! Commission as
well as by the Government ! to meet this
problem.

Mr. Vice-Chairman, there are also the
possibilities of agriculture being developed
jasan industry. You know. Sir, that at
present tbe people—the economists—aire
I going aftr agricultural revolution, agricul
tural income-ax and all those things. I
am not against mobilising the resources to
develop the rural areas. Even the Prime
Minister has very recently said, in connec-
! tion with the reces'sion in this country, that
' there is vast scope for developing the rural
areas where resources can be found. I fully
agree that in a place where there is assured
irrigation, the agriculturists there have taken

to the double-crop or thre”-

erop  schemes or the cash

1 p.M. crop scheme. That is quite
all right. I quite understand it. ~ Sir, the

concept o'f agricultural income tax is not
so easy. People like me who are working
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actually in the villages with agriculturists
know that whatever extra surplus has been
developed with ihe agriculturist has been
invested ia th* land. Say, by installing pipes,
by installing electric pumps. Very recently, at
least in Maharashtra, they are taking to
sprinkler system to bring water to the fields.
Now they are going into the villages. I see in
Bombay and Delhi we have got cars. But in
villages whenever we go we see tractors and
tillers running. I am very happy to see thai
picture.

The people who are talking of agricul-tnral
income tax. the Planning Commission which
is thinking of resources mobilisation

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Please wind up.

SHRI A, G. KULKARNI: Another five
minutes

THE VICt: CHAIRMAN (SHRI M. P.
BHARGAVA): Plezse wind up in half a
minute under the rules you are allowed only
fifteen minutes. You have taken fifteen
minutes.

SHRI A. G. KULKARNI : Mr. Vice-
Chairman. I know you are very strict. But the
point is, please give me two or three minutes
more a_s a compromise.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Please try to wind up soon.

SHRI A. G. KULKARNI: What I want to
say is that agricultural development should
not be taxed. I can understand taxing cash
crops and horticulture which are giving more
money where per acre cess can be levied and
that money can be utilised in the rural areas.

Sir, I am coming to the last point. I have
got moie information to place oefore the
House but I have got short time. I am
finishing. Why 1 am interested in this
Resolution is that this resolution is necessary.
But the leadership has not caught up with this
idea. I am very sorry to say that it amounts to
a failure of this enlightened leadership in this
country which has not taken to planning as a
means of development of rural areas and
providing more employment not only through
agriculture and irrigation but also through
small indus-
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| tries which have played a notable role in
providing employment in the country.

As you Know, Sir, the small industries are
providing about 43 per cent, of the
employment. They have got about 63 per cent
of the factories registered also. So when you
see the average employment, out of 36 crores
of people living in the villages 18 crores must
be eligible for employment whereas we have
given employment to only 1.2 crores. It is a
paltry percentage for the villages and this is
the reason for Shiv Senas and Lachit Senas to
grow. This is the reason for social tensions, be
it Calcutta,
or Bombay or Madras or Kerala. The point is
that the rural areas are not developed. And for
this purpose, Mr. Vice-Chairman, 1 request
the Government with all the emphasis at my
command that the Fourth Plan must be recast
to the extent necessary
to generate employment and not raise slogans
alone which will catch the imagination
: of young people but wiH not meet their

problem of bread.

—-

Mr. Vice-Chairman, I am very much
thankful to you for accommodating me for , at
least two minutes.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): The House stands adjourned
till 2 P.M.

The House then adjourned for
lunch at five minutes past one of the
clock.

The House reassembled after lunch at two
of the clock. THE VICE-CHAIRMAN (SHRI M. P.
BKAROAVA) in the Chair.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Mr. Banka Bchary Das.

SHRI BANKA BEHARY DAS ; Sir, we are
grateful to Mr Ruthnaswamy who has given us
an opportunity to discuss the Plan, despite the
effort of the Government for the last three years
not to have f» discussion ori the Plan. The
entire nation was on a Plan holiday for the last
three years. Whereas the economy cannot
afford to take a holiday, whereas the recession
continued whelher we had a holiday or not,
whereas the population growth was never
stagnant in spite of the fact that the !
Government wanted to have a holiday, the
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[Shri Banka Behary Das.] Government
preferred a Plan holiday for ihe last three
years. Though I do not agree entirely with Mr.
Ruthnaswamy as far as the Resolution is
concerned, I hope fits entire House will agree
with me that without the acceptance of my
amendment, a socialist planning can) never
exist nor can ever be contemplated, because
the same items that have been mentioned in
the Resolution of Mr. Ruthnaswamy can well
be taken care of by annual budgets. How many
miles of roads we must have what should be
the literacy percentage ioi this country and
how it should be accelerated, how the infra-
structure can be crea-ed—all these can well be
taken care of by annual budgets with some
imagination.

In 1950-51 when the entire country launched
on this planned development of the economy,
there was a lot of enthusiasm in tbe country
that perhaps the economy will have a radical
change sV> that the socialist objects to which
we were wedded could be achieved in the near
future. But I am very sorry to say, Mr. Vice-
Chairman, that after the third General
Elections,  because  of  pressure  of
circumstances and forces in this country, the
Government opted for a Plan holiday. I have
not much time at my disposal, but I will give
some salient points as regards the approach to
the Fourth Five-Year Plan. We have contem-
plated, according to the Plan Approach
document, a growth rate of 5 to 6 per cent in
the economy, in which agriculture will have a
share of 5 per cent growth and industry will
have a share of 8 to 10 per cent growth. We
have also mentioned in the Plan Approach
document that now, after three Plans, we want
to believe in growth with stability. Though we
had been emphasising all these days that a Plan
based on inflation cannot achieve the purpose
we are all fighting for, the Government naver
believed in it. At last, because of
circumstances, they have come round to
believe in the theory that growth with stability
should be the corner-stone of the Plan.

Mr. Vice-Chairman, yon will find in the
Plan Approach document that the very idea of
a self-generating economy has been forgotten.
They donot want to have
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more of investment.
maintenance

They want to have a
Plan during ihe Fourth Five-
Year Plan. I would like to point out that the
Plan can never be a maintenance Plan, There
will be no difference between the Annual Plans
during the Plan holiday and a maintenance
Plan. If one scans this document, the
impression that one will get is that perhaps the
Government has forgottenj all its talk of a self-
generating economy. Perhaps* they want
again to depend on other sources for economic
development. Mr. Vice-Chairman, [ want
to point out here that in the Fourth Five-Year
Plan agriculture has not been given the emphasis
it deserves. During the First Five-Year Plan, a
base was created. Agriculture was givea some
importance, though climate favoured us for four
years out of those five years. During the
Second and Third Plans' we completely
neglected the agricultural sector. We forgot at
that time that without an agricultural base, the
industrial sector cannot grow.  Without the
agricultural base, we cannot expand the
tertiary sector. Perhaps we forgot then j that
the great industry of textiles, which , is one of
the traditional industries ia this ' country and
contributes a lot te the natio-j nal income,
depends upon agriculture for I its raw materials'.
We forgot during this ' period that the jute
industry which is a ! vital factor as far as
export ts concerned, i also depends on the raw
materials of the agricultural sector. We forgot
during this period that the sugar industry, which
employs a large population in our society, also
depends on agriculture foj its growth. So as a
result of all this, recession started not only in the
engineering industry, but also affected all these
sectors, and we started I blaming the climate for
that. How long will this country blame the
climate, after i an investment of Rs. 20,000
crores during j three Plan periods'? As I just
look at the I figures, in 1967, we have imported
foodgrains to the extent of Rs. 452 crores out of
which the foreign exchange component, if you
say it is a component, is Rs. 132.78 crores and
the rupee payment is to the extent of Rs. 319
crores. Even according to the estimate of 1968
we planned to import to the extent of 439 crores
worth of foodgrains. This is the result of our
economic policy after three Five Year Plans,
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after an investment of 20,000 crores. If
agriculture had been given enough importance,
then 1 think today we would not have faced the
situation in which nol only the agricultural
sector remains stagnated but the indnstrial
sector is also moving with jerks sometimes in
the revente gear. Mr. Vice-Chairman, when we
discuss about the agricultural sector, the
planners in this country talk of green
revolution. Because of two good crops and
because of some technological change,
because of the agricultural scientists' in this
country who introduced high yielding seeds,
they have now started talking about a green
revolution as if we are round the corner. They
always forget that if we had two good crops u>
spite of cyclones, famines and scarcity in some
areas, if the green revolution is round tbe
corner, it is not because of tbe efforts of tbe
Government so much, but it is because of the
scientists and of the rain-God. That is why I
want to quote here the figures to show that
after three Plans how much total agricultural
land has been brought under irrigation from the
days thi9 regime Started up till now. You will
find that hardly 20 per cent of the cultivable
land in this country has been brought under
agriculture. 1 go to the other aspect of the
question when I discuss about the regional
imbalances. There 1 shall talk about
Mabharashtra also which has suffered during
the three Plans as* far as agriculture is
concerned. But I want to impress upon you that
without the base of agriculture, without
bringing water to the fields, this talk of green
revolution is absolutely bunkum; it is
nonsense. The maximum green revolution that
can be brought is to the extenjt of 13 to 14 per
cent of land in this country which is under
perennial irrigation. The green revolution can
never be contemplated in other areas which are
not under perenjnial irrigation. So, in a nutshell
I want to say that if 50 per cent of the
cultivable agricultural land in this eountry
cannot be brought under irrigation within one
or two Plans and if we do not plan for it in a
phased manner, then aH this talk of green
revolution will bring us another period of
famine and scarcity. So, Mr. Vice-Chairman, |
want to impress upon the Government here
that the Fourth Five Year Plan should be
completely chang-
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ed so that the idea of extending irrigation to
the 50 per cent of land in a phased manner
within five or ten years would be a reality.

Sir, here in this connection I want to draw
your attention to those who take advantage of
these high-vielding seeds in the society. I have
forgotten to tell you that there was something
like land reforms for which we fought during
our national movement days. The Government
have completely forgotten the fact that there
are millions of people in agriculture in this
country called 'tenants' according to the pre-
valent laws in this country. But this assistance
to the agriculturist and these high-yielding
seeds' are taken advantage of only by those
who are big landlords in the society. Unless
during the Fourth Plan we stress upon land
reforms such as land ceiling and peasant
proprietorship, this green revolution will be
confined not only to the perennially irrigated
areas of this country but also to the
percrnhiaUy irrigated areas of the big
landlords. In this connection I want to warn
the Government that on the one side you may
be having a green rero-lution, but on the other
sid© there will be growing arf imbalance in
the rural areas in which a different sort of
revolution will be growing. The landless
labour will be fighting against the big peasants
and there will be situations as' we witnessed in
Madras where about 30 persons were burnt to
death. That will be the feature in this courtry.
That is why I want to impress upon the
Government that unless land reforms are given
importance, unless water flows at least in the
50 per cent of the areas in thi* country, unless
the high-vielding seeds are acclimatized to the
climate in this country, unless fertilizers are
provided, unless cheap credit goes to the small
farmers and not to the big farmers, unless the
idea of remunerative prices takes root in the
policy, the green revolution will not be a
reality.

Mr. Vice-Chairman, Sir, in this connection
I want to refer to the role of banks. Just before
two years I moved a resolution in this House
about nationalisation of banking institutions.
A promise, an assurance, was there at that
time and it came in the shape of social control
of banks. Mr. Vice-Chairman, I want to give
you the latert
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[Shri Banka Behary D; figures: In 1951, all

the banks in this country, whether under the
private sector or tie public sector, gave 20
crores to the agricultural sector which was 2.1
per cent of the credit at that time. And even in
March 1967 all these banking institutions
including the State Bank of India provided a
credit of 56 crores which is" again 2.1 per cent
of th, total credit that was given by the
banking insUitutions of the country. So, after
three Plan-periods the banks in this country
moved in such a direction that The 2.1 per cent
credit given to the agricultural sector io 1951
remained as 2.1 per cent even in 1967. (Time
bell rings) Mr. Vice-Chairman, Sir, I want to
finish just within two minutes by telling that
great emphasis Snould be laid on the question
of regional balances because all the
imbalances that have been created in different
parts of the country have some relevance to
the lopsided development in different regions.
1 do not want to speak here about Maharashtra
though I entirely agree with the Member there
that the entire wealth of Maharashtra, the
entire capital of Maha-rashtra, for historical
reasons, has been concentrated ui Bombay and
Poona and vast areas of Maharashtra are
backward. So when we talk of backwardness
in Maharashtra and when we talk of back-
wardness in Orissa, it should be viewed in a
different perspective. I want to finish it by just
saying that as far as irrigation is concerned, in
Orissa hardly 14.6 per cent is voder irrigation
whereas in Punjab it is 43.8 per cent, in
Madras 34.5 per cent. As regards Maharastra it
is 6.4, Rajasthan 10.8 and Madhya Pradesh 5.6
per cent. So. when planning about irrigation is
made, this aspect should be taken into
consideration. As far as irrigation is
concerned, Maharashtra, Orissa and Rajasthan
are poor. Therefore, funds on account of
irrigation should be diverted- in this* way so
that regional balance is obtained.
When wo come to the question of mileage of
surface roads, as pointed out by Prof.
Ruthnaswamy, 1 think Maharashtra is not a
backward State nor is the Madras State which
is the highest to extent of 27.30..
(Interruptions)

SHRI A O. KULKARNI ; Is Maharashtra
not a backward State ?
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SHRI BANKA BEHARY DAS : No. it 4’
not a backward State as far as surface roads
are concerned. In Rajasthan the road mileage
is 4.70 in IOO sq. miles

As far as factories are concerned, you will
find Maharashtra, Madras and other States are
very developed, but Orissa is backward. I
want to impress upon you here that when
different sectors of our economy are to be
judged, as far as industry is concerned, as far
as irrigation is concerned, as far as education
is concerned, as far as roads are concerned,
the Planning Commission, instead of
becoming a coordinating body as' it is now,
should function and guide the entire planning
in such a way that regional imbalances which
have been created historically, would be com-
pletely eliminated, and the backward States
like Orissa and Assam...

AN HON. MEMBER : What about back-|
ward areas?

SHRI BANKA BEHARY DAS: Backward
areas are to be treated by tlie State Plan itself,
it is riot the concern of the Central
Government. You allow Bombay and Poona
to develop at the cost of not only India, but at
the cost of the villages of Maharasrtra. It is for
the State Governments to create permanently
such a situation so that there is no imbalance
in their own State, But where we are
concerned with the national plan, I want to
impress on Ihe Planning Commission that
unles? they think about the regional
imbalances and unless they are removed,
conditions will be created in which regional
parties, whether they are political parties' or
groups, will raise their heads and you cannot
control that situation by sending the Central
Reserve Police or the Army. That is why 1
want to impress on the Planning Commission
that it has been reduced to the position of a
coordinating authority. It should be a policy-
making body which will guide the destiny of
this country. With these words I want to
impress on the Government that all the
amendments that I have tabled should be
accepted along with the Resolution.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : May I request the speakers
to limit their remarks to fifteen minutes
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because according to the Rules only fifteen
minutes are permissible.

SHRI Y. ADINARAYANA REDDY
(Andhra Pradesh) : I support the Resolution
moved hy my hon. friend Shri Ruthna-swamy.
The main intention of the Resolution is that
the Fourth Plan which has been formulated or
is in the final stage has to allot more funds for
the development of the villages than it has
previously done. That is' the main intention
and he has put in so many points in this of
which the most important will be the spread of
literacy. We know that in our country literacy
has been very little and it has been developing
at a verv slow pace.  Unless the people are
made to learn things, unless they ave literate,
they will not be able to enlighten themselves
about whal is happening in the country and
will nol know how to represent their own
things to the concerned people, For the
Development of the villages as a whole one
of the major items that should 'have been
mentioned in. this is the spread of electricity
as I represented in my speech yesterday.
The s'pread of electricity not only helps the
people in the villages to enlighten themselves
and gives more conveniences than what they
are getting now but it also definitely helps the
people to reduce the present rate of
unemployment that is spreading in the
country. That is one of the most important
things that the Government has' to look to in
the development of the villages. Then there
is drinking water. Dr. K. L. Rao, in one of the
papers circulated to some of us says this :

"Among the basic necessities of man tlie
need for clean drinking water ranks perhaps
not onlv to the free air we breathe. In our
country over 40 crores of peoole live in as'
many as 57 lakhs of villages for may of
whom at the moment the drinking water
supply schemes are either not available or
are wholly inadequate".

This is said by Dr. Rao. one of the Ministers
of the Government. Now in many of the
places drinking water has to be carried to the
villages from miles away. In our district in
Rayalaseema there are places where actually
people go with pots and get water by
headloads. That is the psesent LORS/69—6
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condition in some of the villages there. I
know personally that some people refusi | to
E.ive their daughters in marriage ir those
villages because they have to do thi; work.
After twenty years of independence if we arc
still so backward as to keer. thousands of
villages without drinikng water, 1 can only say
that it a shame on us.

About medical facilities what do we see in
the towns ? Everyone who gets sick
immediately has got the facility of hospital
but in the villages if somebody falls £ick,
specially the poor, he has to go miles and
miles to go to the hospital and get the neees-
sary treatment. In the plan allocation itself we
have been seeing this difference in all the
three plans. Major allocation of funds are
always' for the developmental activities of the
urban areas, and not for the rural areas. That
has to be changed in the interests of the
country because the country consists of
majority of villages, nearly 75 per cent.
Therefore I stress that more funds have to be
allotted for the development of these
activities' in the villages, specially
medical 1'aeililies, drinking water and spread
of electricity to every njook and corner of the
country. I once again stress on electri-i city
because it not only gives the facility but it
revolutionises the very outlook of the
villager in his future life.

Therc is one more point regarding the area
from which I come. In 1952 there was a
famine in Rayalaseema. In the towns the
military people were a&ed to deepen the wells
and transport water in the lorries from one
place to another. That was the condition in
some of those places* where water was so
scarce. Water had to be transported from
wherever it was available to other places in
those 3 or 4 districts. Such a situation should
not be allowed to continue. Not only whenever
there is famine that it should be looked into
but it must be made into a permanent feature
to be looked into and eradicated. This feature
of recurring water famine is to be looked into
by the Government by providing more funds
and asking the Governments of those areas to
see that water itf provided or by trying to find
out the underground water and trying to take it
both for irrigation and drinking. With these
words. I thank you, Sir.
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o & warfaw &t mw Afe 99w
FAWTERLATE ZTAFR | A

SHRI K. CHANDKASHKHAR \N : Mr.
Vice-Chairman, Sir, I support the Resolution
and also support the amendment moved by the
hon. Shri Bankai Behs.ry Das. I commend my
own amendment for the acceptance of the
House. The Resolution proceeds on the basis
lhat there is to be a Fourth live-Year Plan.
It is true that the Planning Commission is at
the finalisation of ihe Fourth Plan. It has been
stated by the Government that in the next
financial soar the Fourth Five-Year Plan
would begin to work, but I am not sure
whether it will commence its first year of
operation in the coming financial year, in any
case the way it should. The Resolution, the
amendments and the speeches that have been
so far made in this House wotdd certainly
indicate that the working of the three Plans
previously has not been satisfactory, in any
case adequate enough to remove the diseases
on the economic and social body politic of this
country. Rural India, which is the real India,
has not, by and large, benefited by the
working of the previous Plans.

3 PM.

The disparities in the social life of this
country have increased during the years* of
working of the three Plans and the yearly
Plans thereafter. There have been great re-
gional imbalances. There has been criticism
i>( discrimination made against parts of the
country. Certain parts of the country have
outgrown quite out of proportion to what little
achievements have been made in other parts of
the country. There lias been generally a non-
utilisation of the bulk oi the funds in a
proper -and equitable manner, and therefore
there has been virtually” a cry from several
parts of the country that their needs and
requirements have not been heeded to.

The three Plans and the Fourth Plan proceed
on the basis of the same fundamental approach
in regard to the two sectors, the public sector
and the private sector. I think it was wrong on
the part of our planners to have allowed so
much of a private sector during the three
previ-
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ous Plans, the result of which has been that
there has been an enormous and gigantic
growth in the private sector in this country and
in spite of all the controls and regulatory
measures that Government have taken, we
find that today the entire economy of this
country is in a way controlled, managed and
dictated to by the private sector. If at least
there has been a growth in the public sector to
the extent that the public sector would
overawe the private sector, that the public
sector will be able to control in a large
measure the economy of this eountry, we
could have said that the idea of having , public
sector had succeeded. But that is not so. So far
as the basic requirements of this country are
concerned, the private sector

ol a dominant hand, and what sort of
private sector has been developed ? It is not a
private sector distributed by and

in the States in the country, owned by
and large by a larger and larger num-

i individuals. but the three Plans

together had the cumulative effect of
giving over the private sector to three or four
of the big business houses in this country.

1 feel rather surprised, Sir, when hon.
Members particularly from the Government
Benches speak quite a lot against the
malpractices within the industries coatrol-led,
owned and managed by what is called the
Birla House. As we criticise the various
malpractices committed by this big business
house, are we not seeing the Government of
India and the State Governments giving more
licences and permits to groups in the Birla
House of industries themselves for expanding
their present industries and opening new
industries ? 1 am therefore at a loss to
understand all this criticism against the Birla
House particularly when they come from the
Government Benches. Government which had
the upper hand in avoiding all this trouble in
seeing to it that this sort of situation never
developed in this country, completely failed to
take the necessary measures in avoiding
concentration of industries and capital in a
few of the business houses alone in this
country. I do not think theft when even the
planners of the First and Second and
Third Five Year
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Plans thought of encouraging the private
sector, of what they called allowing the private
sector in a measure to exist side by side with
their newly brought forward public sector, it
was thought that concentration of wealth,
industry eind capital should be the result. Far
from it the real expectation must have been,
but we find that a few of the industries in this
country have been able to grow and expand in
such a way that they control the economy of
this country. Let me quote one
M'lc.

[THE VICE-CHAIRMAN (SHRI RAM NIWAS
MIRDHA) in the Chair]

In this* country particularly with a lot of
expanding communications, the rubber in-
dustry, the tyre industry has become a vital
industry i, the nation's requirements. But we
find that there is a great shortage of rubber
products, great shortage of automobile tyres,
and the entire rubber industry and practically
the whole of the tyre industry are with the
private sector. The private sector wants to see
that the price of indigenous rubber is reduced.
The private sector wants as much rubber from
the country available at their dictated price.
What happened " A Tariff Commission was
appointed for this purpose and the Tariff
Commission fixed the price of indigenous
rubber at Rs. 415. There was a hue and cry
from all the rubber growers that this price was
very low. The Rubber Board protested against
it. And today we find thnt the price has been
repealed by the Government as the statutory
price fixed, and a new Tariff Commission has
been appointed. But in the meanwhile, a hue
and cry has been developed in this country as
if there is a great rubber shortage, and the
Government is allowing more ond more
imports of rubber. Already, about 1.1.000
tonnes of rubber have been consented to be
imported, out of the nation's requirements of a
lakh and odd tonnes of rubber. When during
the last two or three years there was practically
no Import of rubber except for special
varieties, we find today a general attempt dt
importing being made by the private
industrialists in this country and the Gov-
ernment conceding to their attempt. And yet.
with all this, the tyre shortage in the
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[Shri ~ Chandrasekharan.]  country is
something of an unbelievable level. The hon.
Minister of Defence stated yesterday tbat the
number of people who actuallv got into some
of the VIP enclosures in the Republic Day
celebrations was larger than the number of tic-
kets issued. Likewise, if you look into the
accounts of the nation's requirements of tyres
and the tyres that are produced or can be
produced in all the factories manufacturing
tyres in this country, it will not be very much a
case of shortage. Yet today there is an
artificial shortage created in the case of tyres.

If you want proper rural development and
want all the villages in the country to be
connected together and the necessities of life
to reach the rural population, communications
must come to the optimum and for this
purpose, the importance of tyres for
automobiles can never be underestimated. I
should think, Sir, that it is time that at least in
the Fourth Five Year Plan Government
seriously considered in terms of nationalising
the entire rubber industry including tyre
manufacture. Tn any case. I would commend
to the Government the idea of staffing a tyre
factory in the public sector so that at least
there wiH be one tyre factory in the public
sector and the monopoly that is being exer-
cised by some of the bigger tyre factories in
the country may be broken.

My hon. friend, Shri Banka Behary Das, has
suggested the breaking up of the monopoly.
How can we break up the monopoly when we
allow the private sector to exist ? But at the
same time, Sir, one would seriously ask the
question: What is the position of the public
sector in relation to the private sector in this
country ? The way in which many of our
public sector undertakings work causes the
utmost concern and dismay and despair and
one begins to think whether after all it is not
better to allow the private sector to exist rather
than have this sort of public sector. There is a
saying in Malayalam which is—"Kattile
inaram, devaruda <ina, valida, vail". "It is the
forest timber tree. It is the deity's elephant that
is used ior uprooting any number of timber
trees,
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and ki as lake awav all the timber trees." This
is the way in which the top executives, ihe
managing directors, of some of our big public
sector undertakings work.

It has been stated, Sir, that corruption
is rampant But when we look at the
corruption that exis'ts among the top exe
cutives of our our public sector industries,
when we see the absolute fall of character
so far as the very big people who are on
the managing boards of some of these pub
lic sector undertakings are concerned, it
causes dismay and sorrow that the nation's
character, the nation's standard of mora
lity, at every level is weakened. T know,
Sir, of instances of some chairmen of pub
lic sector undertakings—public undertak
ings which are located in the same place,
the board meetings of which are held at
the same time, the navels and period of
residence of which are all common. .And
some of these chairmen are men who have
been holding very high positions in Gov
ernment. They stoop so low as to claim
travelling allowances and daily allowances
from all these companies in respect of a
single travel and a single residence. I
know. Sir. of managing directors of some
of our public sector undertakings who are
not concerned with production, who are
not concerned with a moderate way of
expenditure but who care only to spend
and spend, misspend and overspend, so
that some of our best industrial and manu
facturing units suffer on account of this
irresponsible way of administration by
those who are in charge of them. Some
of these public sector undertakings are,
again, being misused and exploited for the
purpose of sponsoring politicians who are
not able to find their existence otherwise.
What has happened in Assam in respect
of a public sector undertaking ? A person
who was unseated on account of corrup
tion charges being proved in the High
Court was put in charge of that public
sector undertaking. And what happened
inir r an ex-Minister of this Gov-
ernment ? He was pn, i, charge of one of the
biggest of the public sector undertakings in this
eountry at Ranchi just because he could not find
his way into either of the two Houses, and today
we find that j he is rejected by that concern as
well as
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by the people. Therefore, unless the pub-lk:
sector undertakings are managed in an
efficient and honest manner and are able to
compete with some of those non-controversial
but very high up in the producdon state of
affairs, unless the public sector undertakings
are able to compete and win as against these
private sector ones, iherc is not much hope in
so far as these public sector undertakings are
concerned.

A word before I close. I find in this
resolution practically everything that is
ictjnired. The monopoly that has to be broken
has been referred by my hon. friend, Shri
Banka Behary Das. I thought, Sir. that I would
add by indicating the importance of health
centres, child wel-IVre centres, maternity
centres and family planning units. In fact so
far as these centres are concerned a drive is
necessary in the country. We cannot simply sit
quiet by stating that during the last 20 years
the expectation of life has increased, the death
rate has decreased, that children's death rate
has decreased. For statistics, they are all good.
But what is actually the present state of affairs
? In many rural areas a doctor's service is not
available. A maternity centre can be contacted
only after miles' and miles of walking We
want a health programme, a vitalised and
revolutionary health programme in this
country. But I am sorry to find that all sorts of
combinations have been made in the recent
ministerial reshuffle so far as health is
concerned.

The Administrative Reforms Commission in
one of the notes that they had passed on to the
Government had  suggested that the
Department of Health and Education be
combined. But the hon. Prime Minister has
thought fit that the Departments of Health,
Housing and Supplies and Works be
combined. I am not aware. Sir, o* any country
in the world which Bas had the radical
wisdom that is displayed in the Ministerial
reshufflle and allocation of portfolios by
combining Health with Housing, Works and
Supplies. 1 thought about it and I could get
only one answer. It may be, Sir, that family
planning today has failed and there is
explosion of population and for that purpose
we may require more houses and more works
and more supplies.
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And probably anticipating that failure of
Health and Family Planning Departments,
these two sets of portfolios have been com-
bined in one Minister. I express the hope tliat
in spite of that we may be able to better our
outturn in the sector of public health for we
want lots and lots of doctors to go to the rural
areas. If wc read the newspapers we find that
in many of the States it is said that doctors are
unemployed. We find that in one State 1,200
doctors arc unemployed and in another State
hundreds of doctors are unemployed. I cannot
imagine doctors coming out of the medical
colleges waiting to be employed by
Government. It is their duty, particularly when
the statistics of the nation show that the
proportion of doctors to the population of this
country is very low, there is no question of
unemployment of doctors. Doctors who come
out of the medical colleges should be able to
find their own living. Tbey should take up
their own practice by going to the rural areas
in this country. Thank you.

SHRI M. M. DHARIA (Maharashtra) : Sir,
our senior colleague. Mr. Ruthnaswamy, has
moved a resolution and when I took at the
resolution there is nothing to object to this
resolution. But I expected honourable Mr.
Ruthnaswamy to go deeper because it is a
matter of political philosophy. On the one
hand the Swatantra Party is trying to do away
with planning and planned economy, on the
other hand Mr. Ruthnaswamy has made an
effort for bringing about a planning which
should be agricultural or village—oriented.

Sir. when I look at the present state of affairs
of planning 1 feel that planning is like an
orphan without a mother. There is neither a
good mother to look after it nor a modern nurse
to take care of this orphan and it is just loitering
here and there without any purpose. Now-a-
days we are having yearly plans. The Plan of
the year 1967-68 was to the tune of Rs. 2,200
odd crores and the Plan for the current year is
to the tune of Rs. 2,337 crores. But i by figures
we feel that this Plan is bigger than the previous
Plan. But in case we take into consideration that
during the present current year an amount of
Rs. 140 crores is reserved for the buffer-
stock of
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[Shri M. M. Dharia.]

foodgrains, this House will kindly realise that
the Plan of the current year is lesser *y Rs. 50
crores than the previous year. Under these
circumstances how could there be any
developmental activity in this coun-,. Ii' wc
look at the figures that are yet to be finalised of
the First Five Year Plan we IInd that an amount
of Rs. 8,300' crores is reserved for the Central
sector and an amount of Rs. 6,500 crores is
reserved for ihe State Plans. Here again, as per
present assessment it may not be possible for
the States sector (o have these additional
resources, and they will be short of Rs. 4-14
crores tha, envisaged in the Fourth Plan. So
this Fourth Five-Year Plan will actually be to
the tune of Rs. 14.360 crores, including the
Central and Stale investments. As far as the
Planning Commission is concerned, the
expectations we had in the Planning
Commission—T had greater hopes in it
becEiiise I know Dr. Gadgil who is the Vice-
Chairman of the Planning Commission— have
not been fulfilled. The Planning Commission
has failed to satisfy the urges of the people.
They have considered themselves as a political
body. Instead of treating themselves as
politicians, had these Planners thought of the
present conditions of the country, the needs
and requirements ot' the country and advised
the Government and this Parliament that
having regard to the needs of this country and
of its people, this should be the Plan for the
coming five years, and then had left the matter
to Parliament to consider whelher it fs possible
for the Government to mobilise the resources
required for the Fourth Plan, at least the
Planning Commission would have absolved
itself of its responsibility, and it would have
been the responsibility of Parliament to see that
for the fulfilment of the Plan the resources in
the way advised by the Planning Commision
are mobilised. But this has not happened. Sir,
when wc speak of the 10-point economic
programme of my own party. I know that in
some quarters it is disputed. But is it not the
pledge of my own party not only according to
the 10-point economic programme, but even
according to the Election Manifesto that by the
year 1973-74, the basic needs of the common
man of the country shall be ful. filled "'
Food, shelter, clothing, education
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and health--these are the five basic needs
that shall have to be substantially fulfilled. But
when we look at this Fourth Five-Year Plan, is
there anything to suggest that these five basic
needs will be substantially fulfilled 7 It: is
steited that this Fourth Five-Year Plan will
begin from the Ist of April, 1969. The Budget
for the year 1969-70 will be intrudured on the
28th of February. The Fourth Five-Year Plan
is not before us lo-day and so the first year of
the Fourth Plan will not be a part of the Plan,
but the year will be adjusted under the Plan.
So this Five-Year Plan will actually be a four-
year Plan. And then, too, what is this Plan ?
Have we taken into consideration what the
needs of this country are to-day ? As I said
yesterday, and I would repeat thet again, is it
not a fact lhat 50 per cent of our people are not
getting even 50 paise per day ? How are we
going to provide for these millions of our
people who are half-starved the basic neces-
sities ? If we cannot fulfil their expectations if
we cannot provide them their basic needs of
life, how can we say that we are going to
construct a new nation, a new society ? Plan is
not merely a list of new constructions; that is
no Plan. Planning Ls the construction of a new
nation, a new society. It is a new fabric
through which we weave the cultural, social,
educational, economic and all these dyes so
that it can be a fine fabric which can beautify
the country, which can glorify the country.
Can we achieve that ?

Along with these problems. Mr. Vice-
Chairman, there is this population explosion. |
have gone through aill these figures of the
Planning Commission regarding the further
growth. They say that the overall growth rate
wiH he 5 per cent every year, that agricultural
growth will he to the tune of 5 per cent, that
industrial growth will be to the tune of 8 to 10
per cent and that the increase in exports will be
of the order o'f 7 per cent. May I know how
we are going to solve the problems of the
future along wiili the existing problems?
Every day, nearly 40.000 new faces are added
to our population. The total number of births
every day are about 54,000 and if we de-duet
those who die every day, the net addition to
our population every day is about 40,000. So
after 21 years we shall have
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to provide employment to these daily additions I country, and whether 1 am born in a rich

of 40,000 people. And from that point of view,
even assuming that they will be 20,000
couples—by that time husband and wife both
shall have to work—to provide employment
for 20,000 couples would mean w investment
of Rs. 20 crores every day. So after 20 years,
an annual plan of Rs. 7,500 crores or a Five-
Year Plan of Rs. 3'5,000 crores will be
required for providing employment to those
who will be born right from to-day onwards;
that is, our Eighth Five-Year Plan should be of
the order of Rs. 35,000 crores for providing
employment to these additions to our popu-
lation. With this growth rate of 5 per cent, how
are we going to meet this problem of providing
employment io these people ? And if the
Planners are Jacking in foresight, I feel it is not
a good symptom. From this point of view. |
would beg to this House, let us think of all
these serious problems, let us resolve that the
Plans should be such as would be able to meet
the deficiencies of lhe past and provide for
those who will be born in the future. So when
1 look at this Fourth Plan, when I think of the
Planners and the way in which we have been
proceeding, I feel that we are heading towards
a laissez-faire economy find that too when we
are in the grip of these monopolists who are
working for their own interests and not for the
interests of the eountry or the society. Here if
no decisions are taken, I fail to see how my
colleague, Mr. Ruthnaswamy, can have all
these things done in this country. It is not at all
possible. Sir, the time has come in this country
when a firm decision with all possible courage
and determination shall have to be taken.
These Planners are not prepared to have bigger
Plans because, according to them, the
resources cannot be mobilised. J say that there
are enough resources which can be mobilised,
but we are not prepared to tap the resources at
the proper quarters. What about our present
property laws ? Are we prepared to have a
radical change in the property law ? A person
who takes his birth in a rich family becomes a
rich man and a person who is born in a Harijan
or a poor family remains a poor person. What
fault have I committed if I am born in a poor
family ? [ am a citizen, a lawful citizen, of this

family or a poor family, it should not matter; 1
should get all possible opportunities in my life
and such conditions shall have to be created in
this country. If such conditions are to be
created, we shall have to resolve that property
will not go by the law of inheritance. One can
have the flat; one can have the utensils. The
other properly “honkl go for the benefit of the
society. Arc you prepared for that ? After all,
the properly goes to the very family. Why ? It
is because they are born ill that family. To
take birth in a particular family is not i, my
hands; otherwise, I can choose and have my
birth in a particular family. But it is not. Have
we not resolved according to our Constitution
that in this country all shall enjoy liberty and
equality, whether in social status or in eco-
nomic status ? And when we have resolved so,
should we not go accordingly ? Are we
prepared to go accordingly? Here, Sir, we
have to change these property laws. Are we
prepared to change these property laws ?
There arc mansions. There are so many huge
buildings. But we cannot touch those
buildings. Unfortunately, the  whole
atmosphere in tlie country is such tliat even
small donations will be treaaed as , great
sacrifice. Tomorrow the Aga Khan palace in
Poona is to be handed over to . the Gandhi
Smarak Samiti. Everybody is happy for this. I
can understand that feeling. But we forget that
the very Aga Khan has not been ™ to pay the
income-tax and uli mately the Government
had to decide to set off the income-tax to the
tune of 65 lakhs On the one hand, he has
donated his palace, on ihe other he has
received the concession of 65 lakhs. But
people all over the country wiH have praise
for him. 1 have no personal grudge
whatsoever on this. Are we at the mercy of
these big people ? Why cannot we resolve
ourselves ? But we are not prepared to do it.
Sir, 1 feel that these monopolists' have laken
their own share and if this country is to be
saved from the clutches of these monopolists,
a socialist plan in the country is the vital need
of the hour. If we do not resolve accordingly, 1
have no doubt in my mind that this gulf
between our preachings and practices will
never be bridged. Are we prepared to take
that sort of a
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IShri M. M. Dharia.] decision ? Sir, I have all
sympathies for the resolution of Prof. Ruthna-
swamy, but if we do not go to the basic Js. if
we are not prepared to go to the basic causes, it
will not be possible to arrive at the final
solution from this point of view. With all my
sympathies for the resolution I may appeal to
this House that this sort of resolutions cannot
change the society. If we want to change the
society, a dynamic, determined effort with all
possible courage and determination, is called
for and let us resolve accordingly. Otherwise,
these resolutions are futile and the efforts of
the Planning Commission are nothing but frus-
trated efforts for futile purposes. Thank you

very much.

SHRI BALACHANDRA MENON
(Kerala) : Mr. Vice-Chairman, Sir, 1
would have welcomed this resolution if

along with  this Shri Banka Behary Das's
amendment is also accepted. = That means we
get a proper perspective. We will be in a
position to know how our planning should
proceed. If this amendment is accepted, well,
then this resolution can be of some help.
Like Lord Shiva who had his dance of
destruction; our planners planned and finally
they have the plan holiday. That is where they
ended. They planned for development, but
they ended in destroying the plan.  Their plan
helped onlv the monopolists. ~ The plan did
not help the ordinary man. If the plan was
intended for the ordinary man, how did it
encourage monopolists ? Hundred and one big
industrial houses got 500 per cent increase in
their capital.  Birlas' profits increased in the
course of three years i.e. from 1964 to 1967, by
49 per cent. This is how we planned.  If]
Prof. Ruthnaswamy were to direct his
attention to the need for the resources, he
would have  certainly come forward nnd
accepted the stand that monopolies should be
curbed. He would have to accept that the State
sector should be in a dominant position in our
economy and not in the subservient position as
we have it now.  Such a position cannot bg
helpful for plan. Actually they planned for the
unplanned sector ie. for the private sector
Unless there is a structural change, unless we
are in ai position to have institutional changes
unless the direction of the econo-
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my is changed towards a socialist form of
planning, this planning cannot succeed. We
thought just like the New Deal in America
some attempt at planning could be made here
too. ut it is impossible for a back-w£ird
country to advance by such hatf-hcariecl
measures. We have to  plan in such a way
that we see that our resources, the scarce
resources, are not spent in unnecessary
luxuries. How are we to make use of our
resources ?  What should be the plan priorities
? The State sector should ' have the
dominant position. Agriculture and industry,
both must have their place. Roads, if they are
intended to open up the resources of the rural
areas, must certainly be developed.  The
roads for a big industrial area should certainly
be modernised; in other places we shall
certainly prefer to go for some time on the mud
roads. The whole question is, whether it is
roads, whether it is education, whether it is
allotment of resources for industries, our plan-
ning should be done in such a way that we
should find out whether it succeeds in
helping the production of our country. If that
is the aim, we are prepared to suffer and we
will have to suffer. ~ But then tliat suffering
must be to see that our resources are properly
spent, that we have sufficient capital to be
invested. But the whole thing today is we are
more worried about eating up the surplus.
The question is :  Have we got the resources ?
I am sure a  self-generating economy is quite
possible even in this country if 15 per cent of
the national income can be spent for
production.  We have not been able to do it.
No country can reach the stage of a self-
generating economy with the present amount of
money that we invest. Unfortunately, that is
what is being done now. In> spite of the fact
that the worker has produced much more, in
spite of the fact That productivity in- this
country has improved, in spite of the fact that
production has increased where is the surplus ?
Where has all this wealth gone ? It has been
cornered by people like Birlas. It is not because
we do not have money. It is not because we do
not work. It is because somebody else has
been benefited by that. The gains are
enjoyed by the monopolists.  There is really
now an attempt to have even land monopoly.
All the attempt that we haive made all these
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years for land reforms never succeeded. It
has only helped to build rich capitalist
economy in the rural sector. It has helped to
build the monopolist even i, the rural sector.
It has meant throwing out the peasant from
his holding and making him a sturdy beggar.
We speak of consolidation of land. Iz a
certain stage it is possible. If in the villages
we are able to have small-scale modernised
industries, if we are able to drug out the
people from the land to the indusry,
consolidation can be attempted; otherwise, it
will mean you will have more
unemployment in the countryside. The
peasant will become the agricultural labourer
and the agricultural labourer will certainly
become the loafer. Is this what you want ? In
other countries like England, tht; had their
kinds consolidated but it was done at a time
when they wanted a good number of people
to be out of jobs so that they can have their
unemployed reserve army for the industries
because the industrial revolution was taking
place. Here we have so much of
unemployment and cny further increase will
blow up the entire system. I would therefore
submit tha: in the case of small peasants and
middle peasants an attempt should be made
to have cooperative societies; otherwise the
danger is a counter-revolution in agriculture.
You msiy have more food but there will he
no more jobs for so many and that wiH be a
menacing problem. Our education, has been
such that i, spite of the fact that more boys
have come out of the universities and the
engineering colleges, they are cot finding
jobs. Thousands of them are without jobs. I
know of a house where a young man gets out
of the house at five in the morning. He is a
double graduate. He tries to get a job for the
last three years. He gets up before anyone
else. He comes back home only after eleven
in the night when every one has gone to
sleep. He is ashamed. He is prepared to work
but he does not get a job. Any time he looks
up at the elders, we are afraid that Il burst
out. This younger genera-tio- do not get jobs.
One of these days they will break the entire
system unless we immediately move. I know
there are people who speak about Naxalbari.
It is the frustration of the young people that
fm< - expression in such
adventurism.
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They are people without jobs. They are sensitive
and they say : 'To hell with. everything, we will
rather die if you are not prepared to provide us
with jobs'. This has come to that. I want you to
realise it seriously. You will not be able to
satisfy lakhs of our youngmen the way you are
planning. The workers too are dissatisfied. The
planning should begin with a wage policy. It
should begin with a food policy. It should begin
with the control of the profits. Can you do all
that / Then certainly we can push forward. So
many countries have done it. A country which
was as backward as ours fifty years back—
Russia —to-day has become one of the biggest
industrial powers' in the world. So many other
socialist countries of Europe have come up.
China has really marched forward but you have
not done because you are not sure what sort I of
progress you should have, whether you want
capitalistic development which in today's
conditions can never take place or something
else. Capitalism in the whole world is
collapsing. At that stage however much our
friends would like, there is no possibility of
developing it. |jst us therefore understand that
the modern trends are such that we will not
allow another man to benefit at the expense of
our labour. If the worker must work, he must
work, he must see that the profits are not taken
away by the monopolist. If we must produce
more, let it be for the society and not for the
few. If the peasant is to produce, let it not be for
the idle man who takes his earning as rent or
high interest. Are you prepared to have such a
plan ? In that case the plan wiH succeed. The
question is, are we prepared to. lust think of the
position. We have remain as it is ? This proud
and ancient nation should have got its rightful
place if only we had got that courage to attack
the vested interests and we would not have been
the beggar that we are now reduced to. Just
think of the position. Wc have allowed the
foreign monopolists to come in as 2500
collaborators and drain away our wealth. We get
about 30 crores a year invested in our country in
the private sector by the foreigners and they
take away more than Rs. 40 crores as profits and
compensation for know-how. This is.
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[Shri Balachandra. Menon.] the sort of
industrialisation we have. Every pie that is
earned here goes back to some other country.
This is what is called neo-colonialism.
Though our country is politically free, it has
become a nco-colonialisl hintci: land of
advanced capitalist countries. Therefore |
request the planners to seriously consider
and understand the situation to-day, the
highly explosive situation to-day. The
worker is discontented, the peasant is
discontented, ihe intellectual is discontented,
the student is discontented, everybody is
discontented. You have not understood that
you are sitting on a volcano. It might burst
out any day. It is better we understand its
seriousness and take the plan seriously and
everybody will support the Planning Com-
mission if it comes forward with a bold plan.
If not, if the present, condition continues, 1
can only say it will lead to frustration on the
side of the youngesters and our workers.
Then you can use your military and shoot
ihem down but it will result only in more
demoralisation. We will not advance.
Advance can only be on a socialist basis.
That is what I say.

SHRIMATI LALITHA (RAJAGO-
PALAN) (Madras): Mr. Vice-Chair-
man, just now my colleague, Mr. Dharia,
dwelt at length about the planners and the
Planning Commission and also about the
trata of society that is existing. Perhaps lie
went by the theory, one for all and all for
one and unless that change comes, Prof.
Ruthnaswamy's  Resolution serves no
purpose. I do agree with him but at the
same time I would say that this change in the
society that has been existing from im-
memorial limes inour country cannot
come overnight and that is also a practical
impossibility. I will welcome this Resolu-
tion in the sense that it has given an op-
portunity to everyone of us to express our
views about the planning and the execu-
tion of the plan. Prof. Ruthnaswamy's
Resolution has been very well drafted and
thai is uplift of the rural population and in
that sense I welcome it. I would also
like to say that the strength of India
lies only in the rural population and in the
betterment and uplift of the rural population
which only will

help tlie country as a whole. We should also
not forget the fact that the bulk of the
population of forty crores belong: to the
villages and it is our duty to see that the
villa.ae people get the better part of the plan
allocation.

4 PM.

Sir. in this connection I would like to say
that the Planning Commission can only
draft a moderate plan and the National
Development Council can only initiate  the
Planning Commission to formulate a planin
such a way that there is common benefit for all.
And it is left to the respective States how they
formulate their plans and how they spend all
the available resources ia a very useful manner,
in a manner in which the entire population of a
particular State will benefit out of it, and in this
connection it is already in the notes on the
Approach to the Fourth Plan itself, where the
Planning Commission has suggested that local
conditions and circumstances should receive
prior attention. And the National
Development Council has also pointed out that
special care will have to be taken to ensure that
economy and efficiency are attained in the
integration of development outlays and
that there is no unnecessary duplication of
staffing or of other efforts, and that schemes or
operations which hwe not proved profitable or
useful are  eliminated from the next plan. As
this has been directed by the National
Development Council, I am sure, when their
plans are formulated, the States will follow this
and see that they avoid as far as possible
unnecessary expenditure and overstaff.

Sir, T would like to come back to the
Resolution. Now what does a village need? A
village needs decent houses—as Mr.
Ruthnaswamy himself put it—to live in,
schools, hospitals, electrification, irrigation
facilities, good roads and communications, etc.
Unless a village is provided with good
communication, unless it is linked with other
parts of the State concerned, how do you
expect a villager to know anything about what
is happening around him, and how do you
expect a village to have any contacts with the
outside world ? Of course I do not say
anything about this. Our
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present Government is doing their best to see,
in spite of all the handicaps and hardships they
are trying to see that the villages are brought
closer to the cities and towns and the village
people are brought closer to the civilisation. At
the same time they have got many hardships
including the financial aspect of it all. Also
there are the natural calamities. There is the
unrest cropping up here i nd there on some
ground or the other, and there are other sorts of
hooliganism in the country, which all prevent
them from doing the so many things which
they really want to do. Sir, in this particular
thing I would like to concentrate on one point,
and that is the rural roads. Unless you have
proper communication from one village to
another, from a village to the nearest town or
city, it is not possible for a villager to get all
the benefits, whatever they are. So, for any
concrete rural uplift, I think the main emphasis
should be on this, namely, that villages should
be connected by roads, the villages in the
different States. Sir, in this connection 1 would
like to say about the recommendations made
by the Committee on Rural Roads. One is to
the effect that we need about Rs. 1430 crores
for rural roads, and this Committee has also
accepted the report of chief engineers on road
development plan in India (1961-81) popularly
known as the 20-year plan, which envisaged
the development of 2,25,000 miles of village
roads and 1,80,000 miles of other district roads
by 1981. This engineers' plan has been
accepted by the Committee on Rural Roads,
and I hope the Government will take note of it
and see that this plan is completed by 1981.
Then, Sir, this Committee has also suggested
another measure, that is, there should be
voluntary labour by the rural people; that is,
they say that at least one-third of the capital
should come as contribution from the people
by way of voluntary labour, free land or cash
contribution. And this can be done only if the
villagers are made to understand the
importance of constructing roads in the
villages and the benefits they will get as a
result of such roads. Of course they will be
willing to contribute, whatever they can,
manual labour, cash contribution or any other
material contribution. At the same time they
should know, they should be made to realise
what benefits will 6RS/69-7
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accrue to them by constructing these roads.
Then, Sir, another thing I would like also to
point out that to ensure minimum funds for the
rural roads programme—this also this
Committee says—it is necessary that whatever
money is derived as tax or any such thing
from a particular area, connected with roads
and communications, in a way a part of it
should be set aside for only benefiting the
construction of rural roads and other things,
and it should not be utilised for other
purposes. In this connection I would also like
to make a suggestion that this kind of
resource, which is gathered as tax in different
forms and is connected with rural roads, or
whatever tax it is, should be pooled together
and kept in that particular area and this fund
should be drawn from to benefit that particular
area.

Then, Sir, as far as the 20-year rural roads
programme is concerned, the Committee on
Rural Roads has aimed at bringing every
village in the country within four miles of a
metalled road, and 1.5 miles of any road in a
developed and agricultural area and within
eight miles of a metalled road, and three miles
of any road in a semi-developed area, and this
is a very good suggestion because the
cultivable land is there, and unless there are
proper roads, metalled roads as well as other
roads, they cannot take the foodgrains from
one place to another place; in such a situation
they will face difficulty in marketing their pro-
duce. This is a very good suggestion and I am
sure the Government will take note of this
also.

Then, Sir, there are certain areas which are
level and they can be directly connected by
roads and other communications, but then
there are certain other parts like' the hill
regions in Himachal Pradesh where the
communications are very very bad and once
there is a heavy monsoon a whole village is
completely cut off, its communication with the
other neighbouring villages is completely cut
off and the people there have no facilities to
get anything from the other villa.ces because
of the havoc wrought to the village by the
heavy downpour caused by the monsoon,
when there is water everywhere, when the
other villages become inaccessible because of
that. So it is verv essential that this sort of hill
regions should have first priority in the matter
of roads.
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[Shrimati Lalitha (Rajagopalan).] They do
not want irrigation facilities because most of
the villages in such regions are situated at a
very high altitude on the hills and in such high
places they grow only fruits and vegetables
and other things, and even if they grow wheat
or other foodgrains, they are hardly sufficient
for their own consumption and nothing is left
for marketing purposes. Thus it is only the
fruits and other things which they are
marketing outside that place. And to market
these things they need proper roads, good
roads, and they want to have communications
with the towns. So it is very very essential that
these ureas should not be neglected, and roads
should be constructed to connect them with the
respective towns concerned and thus to
facilitate the marketing of their things in the
neighbouring villages and towns. Besides this,
Sir, I have already said what are the necessary
needs of a village. The people in the villages
need proper houses. They need proper schools
for them to read in. They need medical
facilities, and as far as this is concerned, I do
not say that every village should have a
hospital but four or five villages can be catered
to by one hospital, and there should be a
mobile van going about from village to village
every week and each village should have its
weekly turn, so that these people could have a
medical check-up.

Then, Sir, I would like to come to my own
State and say how much the former Chief
Ministers,  Mr. Kamaraj and Mr.
Bhaktavatsalam, have done for the State. Of
course I need not perhaps say all this to this
august House, but I would like to say this that
they had finished all the plans in their time
and achieved the targets set in those plans. In
rural electrification 90 per cent has been
achieved. Almost every village has a school. 1
am not saying this to praise those Chief
Ministers because they are of my party, but
what I would like to point out is that it
depends upon the State Governments, on how
they envisage these plans and how they utilise
the funds. The Planning Commission can only
formulate plan, a moderate plan, as moderate
as the available resources are, and the Centre
can only give financial assistance. So it
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needs the guidance and help of the State
Government concerned to moderate its plan
and then it is left to that State to carry on with
the plan within tlie target of resources
available for it.

Lastly, I would just like to point out that
Mahatma Gandhi found life only in the
village. He dedicated his life to the village and
rural uplift. He knew that it was the village
which was going to give strength to India. And
we do derive our strength from our villages
because we get our mouthful of grain only
from the villages. So, it is very essential that
you should pay attention to the villages. Of
course the Government is doing its best to do
everything it can'but still the Government has
got to do a lot for these villages and I hope the
Government will take all possible measures
and see that the Plans give prior importance to
the villages of this country.

In conclusion I would like to point out that
no Resolution, no sermon, can alter the
situation or this strata of society existing in
our country unless we do this betterment and
uplift of the rural population. Unless we
concentrate on the rural people the social,
economic and political disparities arc bound to
continue and the country is bound to feel the
disparities more and more. I hope the
Government will consider the views expressed
by Members here especially about planning
and see that village uplift is given top priority
in the plans.

Thank you.

SHRI AKBAR ALI KHAN (Andhra
Pradesh) : Sir, I congratulate our esteemed
friend, Prof. Ruthnaswamy, for bringing to
the attention of this House and through this
House of the country, the necessity, the
urgent necessity, of diverting our attention to
the problems of our villages. As has been
pointed out. Sir, the Father of the Nation
always advised and guided us thai if India
lives, it lives in the villages and the sooner
we improve the condition of the j people in
the villages the better it will be for the
country's progress.

Sir, sometimes 1 feel overwhelmed by pain
and distress that while in the cities we have
refrigeration, air-conditioning and all that in
our villages it is difficult to get even
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-drinking water. I, some parts of my own
State, and I am sure much more so in your
State; Sir, in fact in practically all the States,
the problem of drinking water is still a live
problem and when I see in summer people
walking miles and miles with pots on their
head to get drinking water it makes me feel
ashamed and 1 feel that we have not done
anything in any direction if we have not been
able to provide even drinking water to our
people. I feel a little satisfied that in view of
Gandhiji's centenary the Government has taken
a decision (hat top priority will be given to the
question of drinking water. I would urge let
every effort be made, let every penny be spent
and let it be declared on 2nd October 1969 that
every village in India has got provision for
clean, nice, drinking water. Instead of all (hese
big plans and big talks 1 would be really
happy, and I am sure my countrymen will be
happy too, if we could declare as a fact that
every village has got good drinking water
supply. So taking advantage of this occasion I
would urge on the Government to ,do all that
is necessary to see that this idea is
implemented. We have got very good plans;
we have got very good schemes. The question
is that they should be brought into action. And
there we all feel that we are lacking. I myself
feel that I talk so much but when the question
comes of action sometimes I also feel lacking.
That may be our general weakness. Let it be a
determined effort to see that this year brings at
least drinking water to everybody.

Sir, the other problem, in this Resolution to
which 1 would, like to focus the attention of
this House is the question of providing
opportunities to the rural people. From two
points of view it is very very urgent. Firstly,
the villages are getting depleted and the
people are coming to the cities, and in the
cities the slums are increasing day by day.
This will not happen if you provide them
employment and naturally with employment
certain other necessary amenities to make the
village life, the country life, a little more
interesting, a little more attractive, so that the
people could feel that apart from city luxuries
there is something in the rural areas also.
Unless you give them some of these things I
am sure you cannot stop them from coming to
the cities and
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creating problems. In my humble opinion tbe
greatest problem of the country today is the
economic difficulty and the economic
imbalance. =~ While we have people  who
have tremendous wealth we see people in our
cities and in rural areas not having
sufficient to eat, not having sufficient to
clothe themselves, not having a decent place to
live in.  Sir, 1 may be pardoned for saying
something which I see every day when I go for
my morning walk. I see school boys of the
poorer people going with just a short while we
put on sweaters and all those things. Is it
something which anybody could be proud of? 1
see people sleeping in Delhi under some sort of
shelter, under an arch or something like that.
Sir, unless we remove this poverty 1 think we
cannot say we are moving forward. Whatever
may be our planning, whatever may be the
advan-i;igls that we get, whatever may be
our credit and dignity in the comity of nations,
so long as our people are in that condition I
think we have to feel every moment of our life
that there is something seriously wrong with
our working and that should be looked into
and improved. When Prof. Ruthnaswamy says
that the bulk of  the funds available in the
Plan should be utilised for this I feel that we
will haive to take a balanced view. We will
have to take stock of the amount that is
available and in that connection I welcome the
amendment of my hon. friend Mr. Banka
Behary Das. 1 think if the Resolution of
Prof. Ruthnaswamy coupled with the
amendment of Mr. Banka Behary Das is taken,
that will represent the true mind o'f I won't
say  only Congressmen but of every true
Indian because we have also to see how to find
funds. If we do not have funds, whatever may
be our ideas, whatever may be our feelings, we
cannot go ahead. So while on the one hand we
have to take every measure to improve the
conditions we will also have to take every
measure to find how we can get funds for these
purposes.

Psychologically also it looks very, very
mean that while we have people spending
iliousands over marriages and processions
there arc people who have no money even to
marry their daughters. This disparity also
creates anger. If you see the youth unrest in
the country, at the back of it is
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[Shri Akbar Ali Khan.]

the economic problem, the frustration and the
psychological problem. Frustration among
them comes when they see so many wealthy
people roaming about in cars and rolling in
wealth while they cannot get a job. Take the
question of engineers and diploma-holders.
Having all that in mind, let us make a very,
very earnest effort to see that this resolution is
implemented to a great extent and the bare
necessities of life are provided. That should be
the top priority. Create opportunities for the
people in villages who are technically
educated. How can they get it, Sir, if you do
not have a plan for bigger things, for industries
or bigger schemes where you can fix up these
engineers ? So while I fully associate myself
with the sense and the spirit of this resolution,
while I fully support the amendment of Mr.
Banka Behary Das, having both these in mind,
you will have to have an integrated
programme. There is no question of Plan
holiday as pointed out by Mr. Menon. May be,
in view of our financial difficulties we move
slowly but as we have been promised the
Fourth Five Year Plan on the 1st of April. wo
will have to come out with a bold Plan which
will meet all the requirements, particularly the
rural requirements and the requirements of
employment.

I am grateful to you, Sir, for giving me this
opportunity.  Thank you.

SHRI CHITTA BASU (West Bengal) : Sir,
the main purport of the resolution moved by
our most esteemed colleague, Prof.
Ruthnaswamy, is to bring about modification
in the priority of the Plan.

[THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) in the Chair.]

As regards modification in the matter of
priority of the Fourth Plan there cannot be two
opinions. But, Mr. Vice-Chairman, now the
question remains as to how to modify it and in
what direction the modification should be
there. Before answering this very fundamental
question raised by me in this House, I want the
House to

[RAJYA SABHA]

prosperity of villages 892’

look back at the history of planning itself. In
doing so, Sir, I want to remind this august
House what solemn declaration we made in
the First Five Year Plan. It is said that:

" With planned conservation and
utilisation of resources it should be possible
to double the per capita income in twenty
years or so. Doubling of the national income
per capita in this' period is by no means an
over-ambitious target."

This I quote from the First Five Year Plan,
page 23.

Now, as regards the meeting of the bare
necessities of life both of the urban population
and the rural population, the declaration wts
quite distinct and quite solemn. But, Mr. Vice-
Chairman, after twenty years of planning let us
look back as to what is the actual position after
the planning of the last twenty yeairs. In this
connection 1 only refer to you, Mr. Vice-
Chairman, a particular document published by
the Perspective Planning Division in August
1962 entitled "Implications of Planning for
Minimum level of Planning". It was mentioned
in that document that for ensuring a standard of
living subsequently which could in some sense
be described as the minimum needed under
Indian social conditions, every family of five
members should have income to sustain (at the
price level prevailing in 1960-61) an aggregate
consumption expenditure of not less than Rs.
100 per month in the rural areas and Rs. 125
per month in the urban areas.

I also refer to you the study undertaken by
the National Sample Survey in the year 1962
which revealed that 50 per cent, of our
population, both in the towns and in the
villages, cannot afford this level of
consumption expenditure in 1960-61 as
outlined bv the particular Committee of which
one of tbe members was our present Deputy
Chairman of the Planning Commision, Prof.
Gadgil, himself. 1 have also got facts and
figures to suggest that about 60 per cent, of
our population today has not got the bare
necessities of life and they are being forced to
live below the subsistence level. Therefore,
what is the result of our twenty years of
planning ?
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Apart from this, many hon. Members have
referred to the disparity of incomes,
concentration of wealth in the hands of a few,
regional imbalances and so many other ills as a
result of the three Five Year Plans. We are not
to stop here, Mr. Vice-Chairman. I am sorry to
point out that even tbe planning process which
was started by the late Prime Minister, Pt.
Jawaharlal Nehru, has landed in a crisis. The
crisis is revealed in the fact that we could not
formulate the Fourth Plan even when the time
schedule was over. Not only that, the process
of crisis is not being fully met. Rather there is
no will to meet the crisis which is developing
day by day.

Mr. Vice-Chairman, in this connection mayj
I mention that the hon. House received al
document from the Planning Commission
entitled the Approach Document. 1 do not
want to enter into the basic facts or the basic
principles enunciated in that document. But I
would like to mention here that that Basic
Approach to Planning is nothing but the|
continuation of the old process, nothing but the
new wine in the old bottle. In that document]
the root causes of the crisis have not been|
properly examined or remedies recommended.
Therefore my whole point is this. I am one
with the hon. Members and also with you
when you pleaded for greater emphasis on
rural development. But my point is what is the
instrumentality, what are the resources, what is
the machinery which can implement the
bringing about of rural reconstruction. The
whole thing is to be viewed from that
fundamental approach. Unless the Plan is
based on a certain definite ideology you cannot
bring about the desired effect.

I am grattful to the hon. Member belonging
to the Treasury Benches, Mr. B.K.P. Sinhg
when on one occasion he made it very clea
that there are two ways of development : eithe
you must go the capitalist way of developmen
or you must take to the path of the socialis

method. There cannot be a third method, and if

you try a third method, the crisis will deeper]
and we shall be in the labyrinth, never to comg
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has been DO fundamental change in the
approach. As I have stated earlier, it is nothing
but old wine in a new bottle. Therefore, the
whole fundamental question is what is the
approach to planning. The approach to
planning as hitherto accepted has been
nothing but to entrench capitalism in this
country, of course under the shibboleths of
socialism, socialist pattern of society, etc., but
under all these shibboleths it is capitalism
pure and simple. It is capitalism, private
capitalism and public capitalism or State
capitalism, which has been strengthened
during these last twenty years and that is the
reason for the crisis, the crisis which is
enveloping fast our country.

Mr. Vice-Chairman, therefore, without
discussing much I would suggest that there
should be an alternative approach to planning,
alternative to the approach wh ch has hitherto
been resorted to, which has hitherto been
pursued, because I feci the economic ills, the
crisis, our economic disparities, concentration
of wealth, less emphasis on rural development
and a host of others, are nothing but the result
of this capitalist planning, are nothing but the
concomitant result of a very wrong approach
to planning itself. Planning cannot be done
bereft of ideology. You must have that
boldness to say, yes, we are planning for
sorialism. Unless you are quite clear in that
objective, no amount of planning is going to
change the face of our country or bring about
the desired result as desired by many in this
hon. House. For that matter the lime has come
when you should think in terms of an
alternative approach, and what should be the
alternative approach? I want to outline some
points on it.

Mr. Vice-Chairman, before propounding
my alternative approach to planning, I want to
mention the basic weaknesses of our planning.
What are those? The basic weaknesses of our
planning as pursued by the Government of
India till today are, firstly, undue dependence
on foreign aid. Of course it is being stated that
it is aid to end aid. I do not know when that
process of aid to end aid will conclude.

THE MINISTER OF FOREIGN TRADE
AND SUPPLY (SHRI B. R. BHAGAT) :
Who said tim ?
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SHRI CHITTA BASU : Mr. Asoka Mehta
said that many times here. It has been the
policy enunciated by Mr. Asoka Mehta while
he was adorning your Benches that we want
foreign aid to end aid. I do not know how that
gentleman could say that, but I do visualise
that there is no end to that process. You have
started the process of foreign aid whereby our
industry has been crippled, our self-reliant
economy has been crippled, and there is no
possibility in the foreseeable future to come
out of the tentacles of foreign aid and foreign
domination in our economy. Therefore, if we
are to have a new approach to planning,
socialist planning, we have to think about the
foreign aid question.

The second weakness of our planning is, as
I referred to, the Approach Document does not
speak anything fundamentally different from
that approach as hitherto pursued. The second
weakness, Mr. Vice-Chairman, is the method
of mobilising the internal resources for the
planning. If you allow me to say so, the
process of mobilising internal resources has
been done in a way by which the beneficiaries
have been the big capitalists, monopolists and
the foreign aid-givers. I have got figures to
prove this. On the other hand the entire burden
of financing the plan has been thrown upon the
back of the already crippled sections of the
people of our country, who are overburdened
by the taxes, who are overburdened by price
increase, who are overburdened by poverty,
and the entire approach of the Planning Com-
mission is to once more throw the burden of
financing the plan on those weaker sections of
our population who cannot afford even to have
the minimum necessities of life. This is
because of the Government's policy of offering
more and more concessions to the capitalists
and monopolists and of inflicting more and
more hardships upon the common masses of
our people. This has been due to the
Government's fiscal policy of increasing
indirect taxes, resorting more and more to
deficit financing and thereby contributing to
further rise in prices. Therefore, Mr. Vice-
Chairman, these are some of the weakness of
the planning approach.

Again, there is the question of popular co-
operation. Excuse me, Mr. Vice-Chair-
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man, when I say that the planning process has
received not even an iota of popular co-
operation. What is called by popular co-
operation is nothing but routinist popular co-
operation, and this is one of the basic
weaknesses of the planning process itself.

Therefore, as I have stated earlier, the major
weaknesses of the planning process are related
to the economic policies pursued by the
Government of India, and unless the
Government of India agrees to bring about a
reversal of the economic policies, these
weaknesses cannot be overcome. Therefore, 1
would urge upon the hon. Members who have
supported this resolution moved by Prof.
Ruthnaswamy in the matter of giving priority
to certain sectors of the economy that they
should consider vvhether the Government of
India is willing to bring about a complete
reversal or overhaul of the economic policies
hitherto pursued by the Government. In this
case also the question of political leadership
comes in. Unless the Government is run by a
political leadership which accepts these major
basic economic issues, planning will remain a
day-dream. If there is planning, this will be
planning for the big capitalists, monopolists
and foreign exploiters, looters and plunderers.
Therefore, I would urge upon the hon. House
to give proper thought to the problem and
think about an alternative approach to
planning. The approach should be based on
socialism. The approach should be based on
bringing about a reversal of the economic
policies. The approach should be based on
instituting , new political leadership which ca,
alone ensure a socialist Plan, and a socialist
Plain can alone implement the priorities
mentioned in the resolution. I also urge upon
Mr. Banka Behary Das that unless the
economic policy is reversed, unless a new
political leadership is there to lead the
Government and to frame the Plan, his
amendment for breaking the monopolies will
never be put into effect. Mr. Vice-Chairman,
the time is now ripe for a reversal of the
economic policy, for framing a new approach
to planning, socialist planning. That is the need
of the hour. I think the august House will give
proper thought to my submissions.
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THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) Mr. Bhagat. Minister of
External Trade.

SHRI ARJUN ARORA (Uttar Pradesh) :
Planning is external?

SHRI B. R. BHAGAT : Sir, I have no quarrel
over the Resolution tabled by the hon. Member
and the exposition that he has given. Actually,
if the hon. Member end all those who have
participated in this debate had followed the
Approach to the Fourth Plan which was laid on
the Table of this House, they would find that all
these objectives have been underlined there.
They seek to suggest certain guide-lines for
providing a stimulus for rural development. It is
very difficult for me at this stage to go into that
because the Fourth Pkm is in the final stage of
its pre- paration and all these very questions
are being debated there, and the Planning Com-
mission is engaged in drafting the Fourth Plan
which will be put up before the National
Development Council in the last week of
March. Then the document wiH come up before
this very House. That will be the occasion to go
into some of these questions. Therefore, I am
not in a position to give any definite or concrete
opinion on some of the measures that have been
suggested beyond saying that these are
questions that are being considered in the
drafting of the Fourth Plan.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : The views of this House, what
we have said here today, may be
communicated to the Planning Commission.

SHRI B. R. BHAGAT: Parliament is very
closely integrated with the formulation of the
Plan. The concerned Committees of
Parliament have given views on that and
Parliament will give its views again. And
whatever views are expressed here will
certainly be borne in mind by the Planning
Commission.

Having said this, I would like to deal with
some of the questions that the hon. Members
have posed. The hon. Member who spoke
last—I think he has disappeared perhaps. I
am sorry, ne is there,
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I SHRI CHITTA BASU: I am here very
much.

SHRI
happy.

B. R. BHAGAT: I am very
1 was coming to hirn.

SHRI ARJUN ARORA: Only he has gone
underground.

SHRI B. R. BHAGAT: He said that there
are only two ways of planning. Or he quoted
some other hon. Member here and said that
there is the capitalistic way and also what he
described as the socialist way. I do not know
what he described as the. socialist way is the
socialist way because that is, again, a very
debatable point, because about the definition
of socialism or about the attempt to construct a
socialist economy, there is hardly any uni-
formity of opinion. I would only say what we
want to do and what from time to time, the
House has accepted right from the beginning
of the Plan which was put before this august
House and which was announced by the late
leader, Jawaharlal Nehru. India has accepted
democracy, and we are attempting to
reconstruct the society, to modernise the
society, to bring about an egalitarian society in
which everybody would have the opportunity
to develop and to play his part. That is what
we describe as the socialist society. It is futile
to say that what is being attempted at is the
creation or construction of a capitalistic
society. I can agree with the hon. Members
that we have not been able to go forward
sufficiently in bringing about a socialist
society. But being a student of socialism, the
hon. Member will bear with me that a socialist
society or the construction of a socialist
society is not achieved in
a day, and particularly under a
{Interruptions) Please.

SHRI ARJUN ARORA : It can be only in a
day, not in a decade, ond that day will come
in India.

SHRI B. R. BHAGAT: Particularly under
colonialism it has been a very poor society
with such a large population. If it is to be
modernised and if it has to achieve its
momentum, it can only be done on a socialist
Basis, It is accepted that
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[Shri B. R. Bhagat.] socialism is not any
ideology or any particular approach. But it is a
necessity for a country like ours, where there
are millions and millions of people. How we
achieve it, is the point. What the hon. Member
has described may be in a society which loses
the freedom or which is not a democracy. But
in a society which has accepted democracy
and where we have to take the consensus of
tlie people at large, we have to follow certain
policies and principles. And we have been
trying to follow those policies.

Some hon. Member said that efforts should
be made to curb monopoly trends in this
country. It is agreed, absolutely agreed. In the
industrial sector or in the rural sector, big
monopoly houses may prevail or large
holdings or the feudal system may prevail.
This and the construction of the society on a
socialist basis cannot go together. This is
accepted. Therefore, there is no difference on
that. And the House knows that certain
measures have been taken to curb
concentration of economic power and to curb
monopolistic tendencies in our system. I
would not like to recount all of them. But the
main things are anti-monopoly legislation,
licensing policies, social control of banking,
fiscal and other policies; there is no "ingle way
to do it. All the economi: and fiscal policies
must be concentrated to achieve that objective.
\nd it is through a complex of these policies
that we are trying to achieve it.

Therefore, Sir, in the Fourth Plan, the
approach that has been determined gives
emphasis to agriculture end rural development
providing a minimum income to the lowliest
of the groups. This cannot be achieved if
agriculture and rural development do not
receive priority. That is the main purpose of
this Resolution. The House knows what
attempts have been made in the last few years
to achieve this objective. There ere a number
of factors. The immediate task, is to build up a
social and economic infra-structure. This was
what was achieved in the second and the third
Plans. The First Plan was merely for
reconstruction after the war, after indepen-
dence. India was not an indepndent coun-
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try during the war but it could not escape the
ravages of the war. So, the First Plan was a
reconstruction Plan. The Second Plan was
really the basis on which the social and
economic infra-structure was tried to be built
up. Obviously, in that large investments had to
be made, investments which could go to build
up the economy as a whole. This process was
continued in the Third Plan as well. Therefore,
it is very difficult 7o isolate what projects went
to develop certain sectors of the country's
economy or what can be described as purely
urban or what other factors went to build up
the rural sector. But taking the three Plans as a
whole, it can be said that more than 50 per
cent of the total outlay in these Plans was
devoted to the building up and strengthening
of the national economy as a whole. More than
30 per cent went for building up the rural
sector and about 10 per cent was provided for
social services.

This is broadly the pattern of investments
and outlays that has emerged over the period
of the three Plans. We are at the moment
engaged in the formulation of the Fourth Plan.
The House will appreciate that in the paper,
Approach to the Fourth Plan—Members know
about it, they have seen it—the emphasis is—
and it has been recognised—that agriculture
must receive prime priority because it is by the
modernisation of, by the breakthrough in,
agriculture that the real basis for development
should go forward, it is emphasised that in
agriculture five per cent growth must be
achieved in the Fourth Plan. With a view to
achieving the target, all the other inputs must
be provided, whether it be irrigation, fertilisers,
equipment, tractors, credit, loans, etc. All the
institutional arrangements should be there. To
give rights to the people who work in the
fields, land tenure and land reforms should be
there. There should be decentralisation.
Panchayati Raj, Zila Parishads and all other
institutional changes should be made. Planning
is nothing if it does not try to create in-
stitutional chances. Status quo cannot be
planning and particularly in a backward
economy, when we have to reconstruct and
modernise the society, we have to bring
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about institutional changes through the
Plans. Social and institutional changes are the
main objective of the planning process. All
these factors go into this. ~When fifty per
cent or more than fifty per cent of the outlay
was spent for building up the national
economy, one could say that more should
have gone to agriculture. One of the
criticisms made is that agriculture was
neglected. Whether it is true or not, I can say
that what has been done in achieving the rate
of growth, in building up the social and
economic infra-structure is  absolutely
necessary. It is on that basis that rapid
progress and a more rapid rate of growth can
be achieved in the coming years. In the
last two or three years our economy suffered
the ravages of two wars and two years of very
bad weather, scarcity and diminution of
foodgrain production. Still it survived and it
is again poised for a speedier rate of growth.
Because of all the factors of  social and
economic overheads, because of the basic
industries, the foundation was laid. If we
want to achieve a breakthrough, which we are
trying to do, it is necessary to have a sound
industrial structure. For example, now,
without fertiliser production, we  cannot
achieve the rate of growth in food production
or agricultural production.  If we go in for
fertiliser production, it raises a whole
complex of industries, e.g., petrochemicals,
fertilisers, chemical engineering and other
things. If we accept that policy, we will have
to go and collaborate with outsiders. That is
why I tried to argue with the hon. Member
that it has never been the policy of aid to end
aid. Itis a misnomer. Ifyou read the
Approach Paper, you will find that we are
trying to follow a programme of progressive
reduction in the net aid that we want to have
in this country.  An independent, national
economy cannot be built on a permanent
basis unless we develop fertiliser produc-
tion, develop oil engineering. We must
have our own national metallurgical and
other industries. The know-how and various
other things we may buy up in the beginning,
but one day unless we ourselves
develop it, there cannot be any real deve-
lopment.  Therefore, the investment on
fertilisers today is as much for rural deve-
lopment or agriculture as for industrial
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development. It is not a factor which can be
isolated. You cannot develop know-how, if
there is no engineering education of that level.
Now, we are turning out about 40,000
engineers every year and there is the criticism
why the engineers are not being employed.
We face ups and down in the planning
process. At the moment some engineers may
not find jobs, but it is a fact that the economy
is strong enough and is gathering momentum.
Not only we will need the 40,000 engineers
which we turn out every year, but we will
need many more and, therefore, we resisted
this...

SHRI KRISHAN KANT (Haryana) : But
you are reducing the intake.

SHRI B. R. BHAGAT . If we are reducing
at a certain level, I say it is a suicidal policy...

(Interruptions)

SHRI A. G. KULKARNI: The Minister
says that it is a wrong policy...

SHRI B. R. BHAGAT: It is true that not
many engineers are... (Interruptions)

SHRr A. G. KULKARNI: That is why there
has been so much...

SHRI B. R. BHAGAT: It is true that not many
engineering students are coming forward and
more are going in for medical and other
subjects. That may be a different thing, but as
a policy there should not be a reduction in the
engineering students. That is what I am
saying. (Interruptions)

SHRI A. G. KULKARNI : I wanted to
know from the Minister whether employment
is provided to the educated. We have just now
seen that about 38 applications have been
granted by the banking institutions for
technologically trained people. How is it
going to change the position in, giving
employment?

SHRI B. R. BHAGAT . That is a separate
question. I am saying that whatever

difficulties in the employment of technical
personnel are there, it is a temporary phase.
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SHRI A. G. KULKARNI: May I know

SHRI B. R. BHAGAT: I am sorry, I was
making another point.

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): He is on his legs.

SHRI B. R. BHAGAT: 1 was making an
entirely different point. What I am saying is
that but for this policy of development of
technical personnel and technical capacity in
the country, it would be impossible to go
forward today, if we want to have a
breakthrough in oil engineering, chemical
engineering and other things. I have said that
the policy is sound, whatever may be the
immediate difficulties. The policy is sound
because, as I said, the building up of human
resources, the building up of educational
facilities and various other factors, are
necessary. It may be considered not very
necessary if you take a limited view of things.
But if you see the totality of il, if you want to
achieve a rate of growth, if you want to
modernise society, if you want to achieve
socialism, all these factors are absolutely
essential. You cannot isolate one factor and
say that this is not necessary or that is not
necessary.

SHRI A. G. KULKARNI: But you must see
that there is no reduction in admissions to the
technical and engineering institutions. What
the hon. Minister has said is not the policy
being implemented by the Government of
India during the last two years.

SHRI B. R. BHAGAT: I am sorry, Sir, |
am not making that point.

SHRI A. G. KULKARNI: Dr. Triguna
Sen said that they were reducing admis
sions. .. i

SHRI B. R. BHAGAT : I am sorry, my
point is missed by the hon. Member.
(Interruptions) SHRI BANKA
BEHARY DAS: Already the colleges have
been closed.

SHRI B. R. BHAGAT : It has happened, as
it does happen, because of the prospects of
employment. Many students who otherwise
would have gone to engineering are
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not going for it. But that is a different matter.
The policy is not to close down engineering
colleges.

(Interruptions)

SHRI K. CHANDRASEKHARAN : Would
the hon. Minister tell this House whether there
has been a change in the policy of the
Government of India in regard to restrictions
on the admission of. students to engineering
colleges ?

SHRI B. R. BHAGAT .
restriction.
SHRI K. CHANDRASEKHARAN : If not,

we would not like to have this lecture and this
sermon personally from the Minister.

There is no

(Interruptions)

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : One at a time, please. Mr.
Chitta Basu.

5P.M.

SHRI CHITTA BASU: As a Member of the
Cabinet, Dr. Triguna Sen had declared on the
floor of this House that admission of
engineering students would be reduced, and it
has in certain cases been reduced also. Now
the hon. Minister, also a member of the
Cabinet, says that that policy is suicidal.

THE DEPUTY MINISTER (SHRIMATI
NANDINI SATPATHY) : No, no.

(Interruptions)

SHRI A, G. KULKARNI: What is the
actual position or policy of the Government
with regard to this matter ? This is what we
want to know.

SHRI B. R. BHAGAT: The actual position
is that it is not the policy of the Government to
restrict engineering or technical education in
this country. This is the actual position.

SHRI A. G. KULKARNI: No, no you refer
to the past record.

(Interruptions)

SHRI B. R. BHAGAT : I am not discussing
the Education policy. I am speaking on
planning.
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SHRI A. G. KULKARNI: If the policy
has been changed, quite all right; I am
happy with it.............

SHRI K. CHANDRASEKHARAN: No, the
policy has not been changed. The hon.
Minister has never declared that the policy has
been changed.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : Let us hear him...

SHRI K. CHANDRASEKHARAN; We
would like to know what the policy of the
Government of India is.

SHRI B. R. BHAGAT: I am not discussing the
Education policy. I em only stating that it is
not the policy... (Interruptions)

I am not yielding...

(Interruptions)

SHRI KRISHAN KANT : The point is very
simple, Sir. You know, we in this House had
objected to the policy of reduction of seats and
you were one with us, Mr. Vice-Chairman, in
that, and we know that. Now the hon. Minister
gave a heartening news that the policy of the
Government is different. We wanted, as you
know, a discussion in the House. The Minister
has said something which is very different
from the earlier thing. We want to know from
the hon. Minister whether the new policy
which he is enunciating is the policy of the
Fourth Plan and there has been a change in the
previous policy. If that is so, we welcome it. If’
it is not so, will he explain what the policy of
the Government is ?

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): I think we are discussing a
certain Resolution and in the course of that he
has said something and he will convey the
feeling of the House and its views to the
Planning Commission.

SHRI A. G. KULKARNI: If the Minister|
says that there is a change of Policy, we
heartily endorse it. But if the Minister wants
to take back the thing, it means he does not
know what his business is.

[21 FEB. 1969]
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SHRI ARJUN ARORA: Sir, the Edu
cation Minister during the last session in
reply to some of the questions in this House
admitted that the Government had reduc
ed admissions to engineering colleges.
That was what the Education Minister
said who is educated enough to know
what he is doing. (Interruption) Today
another Cabinet Minister, Minister for
External Trade

SHRI A. G. KULKARNI . Foreign Trade.

SHRI BANKA BEHARY DAS: Minister
for External Planning.

SHRI ARJUN ARORA : Now another
Minister speaking on behalf of the Govem-
ment says that restricting admissions to
engineering colleges is suicidal. May I
know—we are entitled to know and the
Minister obviously knows the meanings of the
words he uses—whether the policy enunciated
by Dr. Triguna Sen in this House has been
changed and at least next year the number of
admissions will be increased ? The Minister,
if he understands what he is saving, should be
able to tell us this.

SHRI B. R.
Chairman, I do
I want to stick
ing ----

BHAGAT: Mr. Vice-
not want to go into this.
to the point I was mak

SHRI ARJUN ARORA . No. no..

SHRI B. R. BHAGAT: I am not enunciating
any policy, much less a policy for which some
other colleague is responsible. I was saying,
and I stick to it, that in the planning process
we had adopted, it is necessary, if we want to
achieve a higher rate of progress—and I was
referring to the technical field, chemical
engineering, fertiliser, etc.—that the technical
capacity in the country must grow. I was
saying that this was a correct policy and I stick
to it. Although some people may criticise that
it was unnecessary at that time and even
though it might have created some temporary
difficulty in that there are engineers who
cannot be employed today, still I say that we
must continue that policy because we will
soon come to a position where we will need
not only these 40,000
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[Shri B. R. Bhagat.]

engineers that we are producing today, but
many more. I only said this. I never
referred to any policy. I said that it may
be that because they think that the employ
ment prospect is not good, many are not
offering themselves in the colleges. That
may be so. But I never referred to any
policy. Istill maintain

SHRI BANKA BFHARY DAS . You said
it was a suicidal policy.

SHRI B. R. BHAGAT: I never said this
Government is restricting. I said that if we
want to achieve a speedier rate of growth,
restricting the building up of the technical
capacity in the country would be suicidal; I
described that as suicidal. I maintain that. I
never referred to any policy.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : Mr. , would you like to
continue now ?

SHRI B. R. BHAGAT: 1 will finish in five
minutes because 1 wanted fo finish it today.
Therefore, if we see, whether it is education or
village industries or small-scale industry, in
the Plan approach we are following a policy of
dispersal of industries so that industries may
be shifted from the towns to the rural areas, a
policy of building of agro-industries based on
the processing of the raw materials in the vil-
lages and giving incentives, financial and
others, to industries which want to go outside
the urban areas of Calcutta or Bombay or any
other town. This policy we are trying to follow
so that it may create a further stimulus to the
rural sector.

As far as education is concerned, primary
education is growing. At the end of the Third
Plan there were 4.2 crores of children and the
number is likely to grow
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more. So literacy and all these factors are
calculaled to promote the development of the
rural areas.

Finally, the approach in the Fourth Plan that
will come before this House is precisely to
generate momentum in the rural sector, to
achieve a growth rate of 5 per cent in
agriculture, to stimulate agriculture, to
encourage dispersal of industries, to build an
agro-industrial base so as to create as much
employment as can be created and also to
follow a policy of taking the maximum
advantage from the investment that has been
made in industry and create investments in
those sectors, fertilisers and others, which are
absolutely necessary for agriculture and for a
higher growth rate, and to promote economic
development on the basis of self-reliance. Less
and less aid and no aid at all. That is the policy.
So all these policies have been accepted and
the Fourth Plan that will come before this
House will bear the imprint of all these
policies. Therefore, the objectives that the hon.
Member has iii mind are sound and are being
pursued through different plans and will be
followed up and intensified in the new Plan
that will be put before the House. I will request
him not to press this Resolution as the purpose
of this Resolution has been served and the
attention of the House, the Government and the
Planning Commission has been drawn and
there is no more necessity to press this point.

THE VICE-CHAIRMAN (SHRI

A
LI KHAN) : We will continue the discussion.
The House now stands adjourned till 11 A.M.
on Monday.

The House then adjourned at ten
minutes past five of the clock till
eleven of the clock on Monday, the
24th February, 1969.



